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Shri Tyagl: That baa gone into tb« Sfcrt NewUr Bkamcka ( lu t
proceeding*.
18 tarn.

Shri lilp r i Stack: I think my hon. 
friend has forgotten the position. I 
think he is becoming more or less an 
interpreter of the rules of this House. 
I think it is very clear that I am 
entitled to have my name recorded.

Shri Tyagi: No.
Hr. Depnty-Speaker: His name has

been recorded, and his opinion has 
been recorded, namely that he is 
opposing it  The point is whether he 
wants division now. I have declared 
that the ‘Ayes’ have it.

Shri Inipal Singh: No.

Mr. Depnty-Speaker: The ‘Ayes' 
have it, the ‘Ayes’ have it

The motion was adopted.

18.81 hrs.

MOTIONS FOR ADJOURNMENT 
—contd.

B r eakd o w n  o r  W ater S u pply w  
D elhi

Shri Goray: Sir, I beg to move:

“That the House do now 
adjourn”.

18.01 hrs.

[M r S peaker in the Chatr]

TT'ft ^  f*T^TT £  I

Shri Goray: I am grateful to you for 
admitting this motion of adjournment. 
Sir, how acute the position is regard
ing the supply of water to this metro
politan city of Delhi can be imagined 
from the fact that Members of this 
Lok Sabha have not been able to 
have even a glass of water in this 
House up to this minute.

Khandesh): That is complete mis
management.

Shri G eny: We were told is this 
House that....

Mr. Speaker: There is no water 
available here?

Shri Nath Pat: No water even now.

Shri Goray: . . . water will be made 
available in this House, but not a drop 
has been coming since then, and still 
it is only in the realm of promise. . .

Mr. Speaker: I will make arrange
ments immediately.

Shri Goray: . . .and so far, no
action has been taken.

It is not only because the Members 
of Parliament have been deprived of 
water that I am raising this question 
but because a million people in this 
city have been victims of this ineffi
ciency and lack of imagination on the 
part of the department concerned. I 
listened very carefully to the state
ment made before this House by the 
Minister, Shri Karmarkar. He said 
*1 would like to take into confidence 
the Members of House’, but I found 
that he did not take us into confidence 
at all What he told us was a rehash 
of what everyone of us had read in 
the morning papers.

He said that it was not possible for 
his department or his engineers to 
give sufficient water because the 
Jamuna was behaving in a very un
predictable manner. I think this city 
of Delhi has been on the banks of the 
Jamuna for quite a long time, and this 
vagrancy of the Jamuna is not new 
She must have been behaving like that 
for centuries. I think we are not 
living in the age of Mohenjodaro 
where a civilisation was completely 
overwhelmed perhaps by the floods. 
We nave the modem techniques; we 
have the modem know-how. In 
Bhagirath, we are told every da/ that 
our engineers are second to non 2, aal
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[Shri Go ray] 
we are constructing wonders of 
engineering skill not only here but in 
Bhaitra-Nangal and in so many other 
places. When you are building a city 
of this magnitude, when you are try
ing to make Delhi into one of the 
biggest cities in the world, one of the 
most attractive cities in the world, I 
think it is commonsense that you 
should at the same time think of 
sufficient supply of water to a city 
like this.

So far as this city is concerned, I 
find that a month back, we were told 
that the city was a victim of floods; 
and down the Parliament street, we 
were seeing a deluge of water. So 
many houses were flooded, and even 
the newly constructed Buildings of 
our secretariat had so much of water 
in them that files and documents were 
destroyed, and they had to be put out 
in the sun for drying. The whole 
telephone system went out of order. 
The drainage system went out of order. 
Electricity failed. Now, after fifteen 
days, we are told that the supply 
of water has failed. What is happen
ing to this city7 One day, we may 
be told that because of the Goods in 
the Jamuna, not only the electricity 
and telephone systems have failed but 
even the Government system has fail
ed and the whole Government has 
been washed down in the floods of the 
Jamuna.

Shri Khushwaqt Ral (Kheri): That 
would be better.

Shri Goray: I am raising this ques- 
t jn on the floor of the House because 
1 want that people who are responsi- 
ble, even the Minister who is responsi
ble for running this Ministry should 
bear in mind that there is a limit to 
which people can be played with. 
There is a limit to which people’s 
patience can put up with this sort of 
inefficiency. What will happen to the 
people In Delhi if supply of water foils 
lor another six hours? It has been 
Impossible for housewives to cook. 
There is no water in our places. We

Jfotiout J v r A d ja w m - 1466 
m*nt

had no notice, and we had not stoed. 
water. And I do not know what 1 
shall do when I go back how*.' ISuWe- 
lore, this is a situation which should 
be remedied immediately.

The Minister said that he had sent 
his Deputy Secretary to see what had 
happened. I do not know what these 
Deputy Secretaries are. Really 'when 
the convenience of the millions of 
people is involved, I  thought it was 
a case where the Minister himself 
ought to have taken interest; but he 
thinks it is not a very big matter at 
all, and the Deputy Secretary is 
enough to cope with the situation. 
That shows that thre is not only 
inefficiency in the Government but 
there is callousness in the Government, 
and that is what I want to attack with 
all the force at my command.

All sorts of reasons have been 
trotted out in order to save the 
prestige of the Health Ministry. I 
would only like to point out that a 
similar situation had arisen two years 
back; a committee was appointed, and 
that was asked to find out the reasons 
why there was such a large-scale 
pollution of water, and suggest what 
should be done to prevent it in the 
future. That committee submitted a 
report. Now, two years have passed, 
and precious little has been done so 
far to implement the report. We were 
told by the Minister that they have 
been trying to build a wall, a protec
tive wall, and that has been complet
ed. But I do not know why he should 
be satisfied only with that. Why was 
it not possible to complete the whole 
programme that was given by the ex
pert committee? That committee said 
that there should be an anicut or a 
weir, 90 that there would be enough 
water to be supplied to the city of 
Delhi. That has not been completed 
as yet. I wonder if it has been

Now, building a bund or building a 
weir is not such a difficult task that 
only one engineering firm could do 
it. If it was beyond the power of
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•one engineering firm or one contrac
tors’ firm to do it, we could have 
employed two or three firms. The 
question wag me of urgency; the 
•question was of supplying water to 
millions of people I say that this 
question ought to have been treated 
«  question of the prestige of this city.

Here, there are embassies from all 
•corners of the world. What wou!d 
they think of this Government if they 
v e  deprived of water? Are we going 
to tell them, “Well, you have to wait 
for twenty-four or thirty-six hours.’? 
And if there is not going to be any 
-water, what opinion will they form 
of the efficiency of our Government?

So, I would like to stress this point 
that this must be immediately gone 
into, and something drastic must be 
clone to bring the people who are res
ponsible for this state of affairs, to 
book.

At that time, Sir, the Committee 
bad pointed out three things, and 
they said that these should be im
mediately put into operation. Not 
•only that; they suggested that to put 
these things into practice, to complete 
this programme, if necessary, there 
should be an expert committee to 
supervise this work. I do not know 
whether that has been done.

The three programmes or projects 
that they suggested were as follows. 
The first was that the Najafgarh Nulla 
should be so trained that it would 
not be possible in the future for the 
dirt in the Nulla to mix with Jamuna 
-water. To a certain extent, this 
scheme has been completed, but it is 
not fool-proof. As soon as there are 
floods, as the Minister said, It be
comes impossible to prevent this 
sewage water from mixing with the 
Jamuna water. And Jamuna is going 
to give us floods every year. That 
much we know. Therefore, it means 
that it was a very urgent work and 
it ought to have been completed ear
lier, that is, before the floods 
occurred this year.

The second project related to the 
construction of an amcut so that it 
will cross the river and make it 
possible to store water. That has not 
been done, so far as I know.

The third very important sugges
tion was—and the Committee had 
made this suggestion m very specific 
terms—that for a growing city of the 
magnitude and importance of Delhi, 
another source of supply, independent 
of the Jamuna nver, was imperative. 
They said, ‘Do not put all the eggs 
m one basket’. These are their 
words. They advised us that we 
should not have all the eggs in one 
basket, which obviously means *Do not 
depend on Jamuna alone’. There 
must be an alternative source. Not 
only did they say that there should 
be an alternative source of supply, 
but they went out of their way to 
point out where that source is. They 
said that ten miles from Delhi, there 
is the Hindon river. It is a perennial 
river. They said that it flows into the 
Agra Canal, and if that water could 
be utilised, there will be no dearth of 
water so far as Delhi is concerned.

They also said—at that time there 
was some difficulty raised by some 
people saying that there is going to be 
a bridge and there is going to be a 
rail track and therefore, it would not 
be possible to bring that water 
through pipes—that the difficulty 
about pipelines does not now remain. 
Therefore, it should be possible to 
have pipelines with a diameter of 48 
inches so that we could have a cons
tant flow of water in Delhi from the 
Hindon river. They have said there 
is already some sort of a ‘cut’ in the 
river through which the water flows. 
They have indicated that the quantity 
of the water is 1200 cusecs and all 
that water goes into the Agra Canal.

Therefore, I think, that when a 
committee of experts recommended 
these things two years back and the 
Minister comes here and tells us to
day that the work is progressing, 
some of it has been completed and
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[Shri Ckway] 
aome still n m in i  to be completed, 
this matter waa not taken up with 
tile urgency which it required. That 
i« why we find ourselves in this 
men.

Now, I know that whatever he 
does, the hon. Minister cannot con
jure water from anywhere. It is not 
possible. Things which ought to have 
been done have not been done. I 
only want to say this: let this be a 
sufficient lesson I think this Gov
ernment suffers from complacency.

Just now, we heard about the situa
tion in Assam. We hear about so 
many things We allow thing* to 
drift

Shri Jaipal Singh (Ranchi West- 
Reserved-Sch. Tribes). They allow, 
not we.

Shri Go my: Then we try to hurry 
up and do something—which we can 
never do We must catch time by the 
forelock, because we want to build up 
this city so as to become the pnde of 
the nation Even a tyro in engineer
ing would expect that the Govern
ment had given more thought to the 
supply of water which is the first 
sssential of a city. Whether it is 
drainage or whether it is water 
Bupply, it depends on ample supply of 
water.

I do not know why there are no 
tube-wells here We are told that 
the water level in this city is so high 
that under six feet or eight feet, we 
get ample water. As a standby, why 
should we not think of tube-wells? 
That water raav not be very pure, but 
it will be a stanHbv. something on 
wnlcn we can tan back, when there 
is not sufficient supply, we can take 
it as an alternative source of supply

Therefore, I want to place before 
this House this warning that unless 
we did something very drastic, unless 
we considered this issue as a very 
important Issue, it would not be

possible lor us to solve it, and 
probably nest /ear or within the saxt 
two months, we shall be faced with 
the same situation again which is not 
at all a good thing.

Sir, I thought that the Minister o f 
Health would look at this matter 
rather seriously. Within a span of 
two years there are two scandal*— 
one of impure water giving rise to 
jaundice and all sort of things, and 
new complete failure of water supply. 
1 think this is enough for any Minis
try to make it sit up and take note of. 
I do not sty  that the Minister should 
resign, but I would have welcomed 
even this gesture . . .  (Interruption).

Shri JatpaJ Singh- He is a Maha
rashtrian.

Shri Goray: Do not raise the ques
tion of Maharashtra here. I want the 
debate to be on a high level.

1 was saying that even resignation 
from the Minister would have been 
welcome because I think the officers 
will not be impressed properly unless 
they think that the Minister himself 
is serious about these things.

The House is very serious about it, 
Sir, and I want that even the Mem
bers of the Congress Party and Mem
bers of the Cabinet should be one 
with us on this issue They should 
tell the officers that we are very 
senous about these things and 
‘though we have pardoned you bo 
long, In future, do not expect this 
leniency from us’.

I press this adjournment motion for 
the acceptance of the House

Mr. Speaker: Motion moved:
“That the House do now ad

journ ”
The time-limit for speeches will be

16 minutes
Raja Mahendm Pratap (Mathvra): 

It will be much better if we all go for 
Shramdan and the Minister goes to 
Jamuna site
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Start i .  S . Q«*ftlaa: 1 beve pointed 
oat la the morning certain things. 1 
do not w ist to elaborate thoee points 
which bav» already been explained. 
The quotion now ta: how toon can 
we get water? Another important 
question ia; when we get water, how 
much toaa will be the contamination*

Going through the Report of the 
Jaundice Inquiry Committee, I find 
there haa been a controversy on this 
point When the Committee took 
evidence, one Shri Mehta said that his 
consideration was not to get water 
soon hut when he got water how con
taminated it was, and he wanted to 
stop it I do not go into the whole 
Report But I want to point out cer
tain things because even if we get 
wAter, even if it is delayed, according 
to this report, there is certainly 
danger of contamination also when we 
get water.

I do not touch on the first point 
which has been explained here al
ready, the necessity of ensuring water 
supply in this great city Not only 
that, but I will also point out the 
abnormality of life in this great city 
Unfortunately, because of jaundice, 60 
many thousands of people suffered 
and so many also died Only recent
ly there had been a flood, and when 
there was flood for some days the 
connection between Old Delhi and 
New Delhi was disturbed and people 
could not go from one place to an
other I got reports that when there 
was flood, there was dislocation of the 
telephones and even today m some 
places they have not been restored 
The question is people are not getting 
water I understand that m some 
places where they do not get water 
they are taking water which is used 
for watering plants and there is 
danger of contamination

Why is it that Government have not 
gone into the recommendations of 
this Committee We appointed a 
committee when there was jaundice, 
we took up the question in Parlia
ment We said that it was a serious

thing and it should not happen again. 
And so the Committee was appointed. 
If the Government had seriously taken 
the report they should hare imple
mented the suggestions given in the 
report We have great projects Hke 
the Bhakra-Nangal and others But 
how is it that serious notice was not 
taken of the suggestions given by the 
Jaundice Enquiry Committee for an 
alternative supply of water? The 
report was given two years *8° and 
they have given us a warning that we 
should not depend on the Jamuna 
waters as there will always be a re
ceding back of the waters and that 
we should have an alternative supply 
of water They had given two or 
three schemes by which alternative 
supply of water could be had

Before I go into that question I 
want to say this The Minister said 
that on the 15th evening they came to 
know what was happening Even 
when on the 15th the Minister and the 
authorities knew that something 
would happen and there would be a 
breakdown of water supply, how is it 
that even for one hour there was 
breakdown of water supply9 How is 
it that they did not give any warn
ing to the people so that they could 
store water7 That is tne most im
portant thing It has been admitted 
and there is no going back now on 
that Why is it that when thev knew 
on the 15th that there was likely to 
be a breakdown in water supply thev 
did not caution the people or find out 
a tubewell or something from where 
they could get water’  It is because 
they did not care about the difficulties 
of the people When thee is no 
warning given to the pet pie and there 
is a sudden breakdown in the supply 
of water, they will not be able to 
store water even for ar.nkmg pur
poses There are other pui poses for 
which there will be no water at all 
Even if there is no food for one or 
two days, one can take a cup of water 
Today till now there i$ no water and 
there are people who did not know 
that they would not have any water 
It is certainlv a case of gross negli 
gence and callousness human life



[Shri A. K. Gopelan)

54^3 Motions jot AOjovm- IS AUCKJSr 1M8 IffcKions for A&iowr*- t&A
***** ” dfent

As far as the Committee to Cftacetn- 
/ed, they have given two suggestions, 
one a long-term one and the other a 
temporary measure. The committee 
has noted that unless there is a tem
porary measure till the permanent 
one is completed, there will be this 
casualty. Every year when there is 
florid, there will be receding back of 
the waters and there will be difficulty. 
•They say, here is a permanent remfidy 
and till that that is conpletcd there 
is a temporary measure so that when 
there is a breakdown people may net 
Buffer.

In this report they have devoted a 
long chapter to the contamination of 
water. They have said that when 
there is a breakdown and when there 
is a receding of water there would 
certainly be contamination and so you 
must be prepared. When there is a 
breakdown you must get water sooner 
and there must be no contamination 
also. That was a point which was 
discussed very much in this House I 
’do not want to go into that because 
there is no time.

They say:

“Towards the end of October 
, the Water Works engineer got an 
idea that the river was perhaps 
receding more towards the other 
bank during that year than m the 
past. This view was confirmed on 
the 3rd of Novemba*---- "

“On the Bth November the 
situation was getting worse as tne 
nver was apparently more rapid
ly receding towards the other 
bank and the quantity of water 
at the point of intake was getting 
less and less.”

The report has said that not only 
will there be no watei but when there 
is receding of water and when there 
is breakdown, when we get water 

; there is also the danger of contami
nation.

I have already r«ad out the terms 
of reference o f this Committee In the 
morning. Two or three of the terns 
are:

“The shortcomings <1 any in 
the organization, management of 
the Delhi Joint Water and Sewage 
Board and of the drinking water 
arrangements___\

“Major difficulties and defects 
that exist at present in the water 
supply and sewerage system and 
the steps to be taken to remove 
them.”

They have given the snortcomings 
of the existing system and they have 
said two or three. I do not want to 
go into that because I have no time. 
They have suggested remedies also. 
They say:

“The tendency of the river to 
recede towards the other bank 
(opposite to the intake) after every 
flood necessitates, on some occa
sions, sucking of river water from 
the downstream of the intake, to 
maintain adequate supply to the 
city. It is on such occasions tnat 
the supply drawn by the pumps 
may get polluted by the sewage 
brought down to the river by the 
Najafgarh Nulla.”

“The flow in the nver in the 
latter part of the hot weather is 
not adequate to meet the growing 
demands of the city and tempo
rary arrangements are being 
made for the past three years to 
augment the supply with the help 
of canal water. This indicates 
the urgent necessity of securing 
an alternative permanent source 
of supply."

Here they have shown that because 
this is happening every year this indi
cates the urgent necessity for secur
ing a permanent alternative supply 
so that when there is any breakdown 
there may not be any complaint in 
regard to water supply ms well as
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about contamination They have 
suffected mnedifes end I da not want
to £0 into All tjie remedies They 
have suggested a temporary remedy 
before the permanent remedies are 
completed. As the hon Minister 
pointed out it will take time, I want 
to know why they have not taken 
steps.

Is it because there are no engineers 
or is it because there is no money’  
According to the Report only Rs 14 or 
Rs. 15 lakhs are necessary Why is it 
that the temporary remedy suggested 
by the committee was not taken into 
consideration’  We want to know 
what were the difficulties in the way 

o f  the temporary arrangements they 
have already mentioned

The next point is this. In this al
ternative supply of water they have 
-also pointed out the urgent necessity 
o f getting this done very soon That 
has also not been done

wells here a fid there and If the& had 
been some pumps, people would have 
been able to get some water That 
was not done If no steps were taken 
after a very good report ha* been 
given by a Committee, the whole res
ponsibility is on the Government and 
it is due to the callousness on the 
part of the Government in not caring 
for the life of the people The re
port categorically says that some al
ternative arrangements must be made 
It savs do not depend upon nature 
alone because the Jamuna may be re
ceding What has been done? Per
manent arrangements had to be made 
but till that time, temporary arrange
ments should be made If you do not 
do that, there will be a breakdown in 
the supply of water and there will be 
contamination also. Even now there 
is no water Even if it becomes 
available, there is the question of 
contamination We should take 
serious notice of these things and so 
I support this motion

Why was this committee appointed’  
Because there was the great danger 
•of jaundice that was there When a 
committee was appointed and when it 
-gave a report on the very important 
question of water supply and conta
mination also, why did not Govern
ment give it top priority and see that 
in future there is no break m water 
supply It is not only our people 
Delhi is an international city where 
foreigners and others come They find 
that for one or two days, there is no 
water and all the people are suffer
ing Why is it that the Government 
has not been able to remedy the 
situation’

On the 15th of August, it was 
■known that there would be a break
down It was known to the authori
ties concerned I quoted in the 
morning the Times of India saying 
that the engineer has said that they 
expected that there would be some
thing but they could not do anything. 
Why is it that they could not do any
thing? That report in that paper 
says that if there had been some tube-

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): Sir, I am not speaking mi 
this question at this stage but perhaps 
the House would be interested m the 
latest information which we have re
ceived The hon Shri Gopalan put 
a question about it as to when the 
supply can be resumed, etc. The 
work of cutting the channel has been 
going on since this morning and the 
latest expectation is, the message says, 
that we may be able to give 2-3 hours 
supply this evening—it was announc
ed in the radio—from 5 to 7, and may 
be more It may be possible to keep 
on the supply a little longer than 
two hours We hope by tomorrow 
morning the position will be restored, 
more or less, to normalcy

As for the other part of Mr. 
Gopalan’s question, that is, about 
contamination of water, there Is 
nothing in this message but it is cer
tainly advisable not to take any nsks 
about it till we are quite sure and 
therefore, it has been said that for 
drinking purposes, water should be 
boiled.
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# ̂ft tmT jptNt «pt

 ̂*tt 5̂   t| 1̂ srtfwftrwT
^t  ft  «rf |  «k  «rnftr

V'T   ̂  ̂  TOTft  |,  TOW  4* 

*TO1TCTT Jj % ̂85 <TT*TTc*rT Vt  %
wnft  ?ft | fr art «pft ̂   fw

T̂ft  r»îrnni( 1 M i  VB{  tviM
Ptot TTftRT̂ 1 f»n̂fr wf<  ̂

traf ̂ w > m  %mrr

|  ?ft flFVtT  «feT 5> 5TTW 11

T̂Tt Tm 4 IT? ̂ pTT ̂ TT f ftr 

T̂3T Wk  t̂̂ ̂t ̂T ̂RT fTT
pT t  *> arrsrî T̂ft t»
tnp arnrr ?fr ̂ fv TOTT oft *PT*T ̂TT 
| ?r jft-Trfer ̂t-?rra' ifirR- tt 
% M\<,  TRrT *TT  ?t ̂ft Mi*f| 
t̂ ̂TTFTT ̂ ̂ pr ̂ft ft W’Prft t t 
HTT ft ̂RSPTT ̂t VtT ̂ TOVt Vt̂

ft̂ft t «ftr ̂nrmrr «»f
H4i«t ^mxv̂ TFnr <.<si t̂rtt  ^

ft? THt̂t ̂TÔTTVt 5ft-5rif̂5ft̂mr
$fm «tt ipr wn rf&r 11 jwtr 

=fr? jt? | % «nrr  t̂r 3ft w
*prt qrft ̂ tot vt fpr  # wm 
5m |  »m inr **  *rrcfr
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f  *ftr b *  ^  v t v k  % 
w t  | eft s^ra 3rt t»f»t r wrwr fWV 
1 i *  ff ir  wfa* $>ft | «rtr Tvff 

^ art *fPr % sfa; t c  fa n  anm fc 
f t a  qr >ft f ^ R r  fa m  *rar I  i ?fr 
fa*r «n[ v r i  vt’tt |  inn: jttt 

fro  <ttw *1*  f  «ftr s m  £  httt 
*t$  nTf* $  Pfr * f  w  *?r *rc-
tftrcr <tt jtt fnrrf ’q fare fftft
%  T̂HT TT*T ft?TT t  ^  %  T̂PT

VTTt *Tf 3ni ^ I flft
Vf  *faff Tfiwwfi * t <f rr p r
IT SIFT fcHMT j  I <tHR *TTT
’n w  $ f% ftr ĵft #  Tnft ^  p w t  
1£*T f t  <ff <Tf% f ’T VTPRff Vt VTTTt 
'f o x  ^  F  ^  ,' l f f?  I * f t  3V 
"*TT7T ^Fm f VT mR$V $ r<*4V % *THT 

*nr *t* % fm  <m  w m ft ^  
=»ri«rff ’nrffq %frr. famHT *ft w«rr
^rrff* ^ r v t  aft-jnfaz qr ?r?ft
%»fT ^,I*m f̂ RT̂ T ?ft ohmi 3TCT*Ft 
%HT *TTff$ *f5*T f̂ RHT ?ft WJT ^TFt 
^rrff* h tw tt s*rcrr 11 %mr «nq 

i  fa * f  tr̂ ffPr art m  *r*m v t 
TH 5TRT f*r t t #  w p n ftff t^ fft p r t  
^  tft OTT t̂ f5T ^ f t  STRff «TT f*r*TT 
WTT ft*TT *Vt *W <T* V? 2fwt *fRf 
v t  m v Hjfl fsn nr , n̂r <w> A wwnwr 
|r fa  facFft *r?r *nq *tht tj¥ 
v ti  % *rm  f  m  ?rm# v m  %
$  ^  wtr «tt ?ptt ^ n ft »ifir It ow 
ff^t j[t ^ f t  t  ra m t *i% % mra
’WTir# i  t  ?W ?t ITT %«5ft M T  WTT 
35Wt VXVHT = ^ #  t  I

wnr ?«f? 5*ttt * n ^ T  »rtft aft #  ^  
wra VfT f r  w  TRT ar̂ T̂ *5?T %5ft % 
f^frtr v r  »rt ?wr q r  fr*n^ ^  
tuft n f  « f t r ^  ¥«nvTT ^ rv t ^  

41 flpfjftJT*nftafr^?mTff 
ft <r* w i t  j f f r i m w f  fo f£

M otkm  lor Adjourn- 1480 
m«nt

w t f V  w &  «m r ^  h k x  %  w  ?w> 
« m f t  T ift  #  ^ w t  i f t r  ^  ^ f  ?ft * r m V  
«rar ^ » r r  P w f t  * f r  w w r i f t  « 5 tf f c f i i
^ T T ^ t f t R T ?  *H [ «T fi^ T  *PTT f t  ftp 
* T y r r  f T  7 T *ft  f T  ^TTH T W  f k # T  
•R 7TT iT T ^
^ r  « f t  m  arrar | » * r f  ^ ’ r f  »rar
* * r  ?TTH JTT WTT ^  j f  |  I $ tft  
*T? IT S  % f a n P T  n y TO  IP W Tt W  
V t  JTT * T £ T  IT> ??nnr w t i  %  « P S 9 T m
a r tf v  i r f  «fTR  «p t#  f  q m  »r f t  1 « m r  
«TT7 U S C ^ * K ^  T t  P r f t t  v t  f l t  

^ T  f f t  rn ’ R tfc t %  f w r  J«TT 
$  Pf :—

The river condition during the 
year was not at all satisfactory. The 
river had altogether changed its 
course towards the other bank.......

* * %  « r r r  v r  jt^  f w r  p r r

I  —

With the help of military engi
neers___

% t t  m ? 5 jT  » ^ t  I ?  r f t

err? x m  % m  u * V i o »  w5t f r r t #  
^ ^ ^ ^ s m ^ m i f t i T m t f W f t  i 
r r  ? > ft  f ^ r t j !  ir w  |  f r
w 'p i t  v t #  f w n r  f R r f r  |  f f t r  « t w  
f t w r  T ? T  ^t?ft % % fa  f ^ f T  i R p r r  ’• n f ^  
f a r ^ r  f V  T p f r  ^ r  t t s t  ^ f t t  art 
« f t r  q n f t  ^ t  ^ r r f  m  ^  f t  1 

^rw jt^j « r M -  ^Tnr*T <flH 
^ T T  ^T5T ^ T W T  w r T f t  t  ?ft v t f  
JTJH: W R ft I  fap ^ R T  %  <Tf^ ^  T T
« J H  ST f?T«TT smT q r  » f k  *  f W
arnr 1 « ? r » v t  * * r  i m n ^ T T  'TK  P n r r  
v t ? r t  «rr I V  j p r  jrspn f ^ f n r  
V ^ i f t  ?Tt W  *TPft ^ t  W T  f R R T
g if t  1 ?n jT %  <r-<u % rm  ? M t  * r ^ t

IB AVGUST 1988
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[«ft w  T»m)

1 1  % 4 m  ffiffwm ?mf

T̂ OTT V V̂TTIW *T$t W  
ff^ T O T  3H T C H T O T  $  Xfa. %m
TfiTT I  xfa. 3RmrT STO tflx  §*RT WBT 
1 1  4  <m w  wn^ y ^ ft  *r 
«rtr fâ THT r̂jpTT n̂rr t c  'rpft 
fitrot *ff5?r vt *rat £ fa $aj fevHT 
# * # 1  *n*?rta-*roT %$wrc srf$-
* T 5T  v t  W T5-? R T  v i  < m t  *  f * F R  %  f ? R t
w < ifd  «fk  mrsfhfi Tift | 

(Interruption)

y *  iTPTif.H W? Tg
t  »

« T . T T T  ^  W P f f T  « T R  33T
( R ' K  f c l F T T  -< * i § d l  jT  ^ # 1  ^>t ,» H d i  f ^ R T  

fa 9TYR «JW % V̂ tST

«T Ho * c  («P7^<) STN
Sift XHrTT % 5 * ? F  * ft t  I

« r .  t p t  r ^ n j r  4  * r m T  f  

(Interruption)

Mr. Speaker: In a short tune all of 
us will have sufficient water et us 
not quarrel over this matter Shri 
Radha Raman belongs to Delhi proper

Shri Nath Pal: Delhi is ours as 
much as his; we have as much in
terest as he

«T TTH W ?r • ^  wm ¥T ^TT

t r ^ m r  |  w t f *  A $ rt* %
fa  far^ ur* ^  «n?ft H t̂ ftwr «ftr 
far* n t o  » ftfa*

tft ?frr f  fanr ¥t tft ^  $r*m 
f t  t #  $ 1

aw « m t  «p r jjft t m  'TT’ft 
% *? *w*ft svsftv, fspfr
«rtr ^ m ’ft ifk fo n w  t  w  ♦ « m i
OTFT JTpft ftw t % #  ST<B
fc *T H T  ■WtpT $  *ftK A  * J f  *T ^ T T  g  
fa  *rnr irnfrmr % sftf art 43

VFRt fa  'UTT ■̂ 7̂ 3’ f
fa  ftwft *  qpft T̂RTzrr ?rt 
flrrefr girraft tt art Ah *rot ft#
^ stct ^  v  i r n h w
TSTflfa fapflTTTVT’Tr ?fT*TT I WTTt
^  v ti *rr ® p  1 xm  
ar? *«nr ?r<n# t  •

Shri Goray: Sir, are we standing in 
the way of his doing that’  He 
should tell them

Mr. Speaker: That is his manner o f 
talking He looks to one side He 
finds interest in this side.

« f . T m r  T o ?  A  u ?  T f r
<tt far, s tr tc t m ^ a i ,  pfr v p f t r r  
|  ?frr ? R f K  vft A  ^nrwcfT j  ^  

fw rft t  w tr  3̂% ^ r r  -?rrff^ 1

A ^rnsft T t  ?TT'S w rT T T  fT'TT-TT 
^ fa R v t  ? r ^  s i t t o  ^r?r  

3TPTT $ I 3r*r «BTT y»T TO T
<TT irtr *r*cT t  eft WWt sftifr cTTS 

^r?ft t t  f% ^ ir  ^ r r  «ri»rr iftt
?R  TT PT^IHHI »T¥»TT I
m  U K V K o W V c t
?  i?f tm  arrr wtt >f t̂ n f | fr«ftt 
*r ;»w«}c t  # f% | f»rr^ v s  
J(? t  ^  1 * ^  ^  ^  ’TUT $ fa  
fRKT art TPT $ *ft-Hlf«Rr t -  
wrw #fa*r TT ’•WWT ^TTfft 1 

flf<^r#t n | t  <ft «rrft, ’trtr 
ar>wn«T rO T ^ an m -^ ^ sfrn  
T cfvrrxm r^ 1 i^TW Ttxflrnrf^nrr
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armiiftrcrrr wir vw>ftw*nrrc 
% fW  m fa iM  4 aft -*fr 

fmvt w w  v i f
Ĵ , ^  ffl# VT̂ IT
j  fa  f *  * »  i t  «fta * ft
n rttm i % fpr **  t o  qfcrT, fa  
» m  f*r * i  *if*r |  fa  f%wt ift *rt2T 
*p?nf «ttt tftwr <TC, «ftr f*r f^r 
stow wwr (Strive) st
f»?**r*T t*$n*r %3Tt * r fft  fa  f*r

fpT ̂  3?Pfr ̂ WTT S ftRPTT 
Mlfft I

?ft^mq^n7 «̂fTTT?T«Tr%*rft 
T̂̂ t̂ JT #  *Tf JTT5T «ft fa  JĴ TT 

VT 'Tpfr trap ^  f«RT̂  ^T
*PTT I *A<. «Tf «ijjjd cT'jft ^ r̂*TT I 
#aft ft fa  ? *. flTffa Vt * f  5T>fê T p r  
«ftr ^arftavtscnft^ wr*r*rrfa
Vtf 5T̂ f T̂ V aft f*F ZH&f! T> Tpft 
f̂tlflTST̂ STf'Ct'Tpft tTRTT I #*pft 

*rft?*r w  ifft: t t  irtf Jf^rT fa  f t  
IT^T ft# «Ft 3r^T f  I *FT

’Pt trrM^ff^r faftr w, 
*nr h ^v x .v* fa n i
* «fK w  artfar fart? t  t  f*nr 
finfcft s*r jmtffrr Ht&r «ft *fft *rtr 
«ft ifnmrr m f*  ^  p  «r?rm f , 
» m r » t t ^ w j h t t w ? r t * i f  
ftrs$*r w z  t  fa  «Tf *t?t *rpfr »rf «ft
faTJsft faffts ftflT f , «R?ft 
f̂ ftTT "TTsft «f>t T̂Ŵ ft'fi ft?ft f  *fl7 W»TT 
*if ?ft*T ’TR tm f tr *f$*r ft  T frf? ft 
*tf ̂ Tftf ar̂ faT >t̂ Tar̂ W<TRfiRT 

*nfft *r fa  aft vf*  fm ^ f^ fr  
5< $, *fk aft fa  funtt f W f t  t  

<nw ?wr v»ft h «nf, fa
TOI fft «?HT5 ^nwf if w f  fa 
«RfT #^rf ̂ «n*f %«n»ft«rT̂ Ttr «rtr

f*r wtn ,?nt % <flrr̂  iTPfr % 
»rt|mw f t  »Tf JT f t  1 f*n^t
t f w r  frc?> ?fk qr 
^ fr 1

Motion* for Adjourn* 1484
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4 q f  T>ft«r3r tt»tt'Rfarr jr fa  <nrt 
nvi[5T v%F?xff ^ r o r fr r fa g s f t b W  
v t v r  r̂ enrnr «rrf f  ®rf vf^fF 
^fafw $ fa^qrfa?H T«CTwjwT ^ 
$  f^t f̂<TT fa  ^ tf w r  m
f  1 * n m ?  t t  fspF fa»»T wrm f  t 

fa t  % V(. ?TTW *T̂ T fa t  *r# 
«rf5TTfliv^tw a m r f  jB 5«ftft
tft**rc  Tf?ft|, % fan *f fft>pfwr^ 

qffc iJmr f t  3trt ^ f f t  
«it w tfa  ^r»?t ^>rf % «nar v iftnrfer 

(C on tam ina ted ) to t  ^ t wbti 
5*>t 1

«ft mo f o  jttot (srrfJT f ^ i t )  r 
•R t^  SRta ^ ft  T̂T f t  w  f , =*talt 
fg^TT ^ft T̂T ?Tft jrwr I

«ft twt t o ?  %ft jnwrafVaft q>T-
TRt f , f t  ?PRTT f  fa^ R T t ^ t5 ? n ? T  

41+fayd ft, %fa^r aft Tprfaim  

«ft ^ r%  >?# srttot fa ^ fjrm r

^ h t  ^  g^rr, ^  ?rmr m»r ?i#t j^it, 
fm rfa f f n  -mfft *n 1 w?*r n  
ft#  ^  aft |-w SBTOT f  »*TR 

fa?n art *NRrr 1 ??ft ?Rf % wn# ’tv  
WTT »Tf fain fa  ff5FT % qTft 
nrnom r, w*f^rTT«Bwmrf « r t r i ^  
wr# % f a t  fist a w  tfr f f ,  $ $
•»ft j t  1 fcfaw m farvrcBW # 
x n f n rw ^ f m f  ?ft 3S% *t? f f
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[<ft *wr <«%]

T#t ft |> <t i * s*wm j

TO1

Wffl wt *r I fcfrsr ipntt flTfflT # 
f**t ytr ̂   «PTT

fittT, fan# TTJT mfrw t ITT $T q*q

% TTift V* fa#7 ̂TT t  tfuft
fiwTarT̂nwri?ft»r ̂r«n?ft vt 

frfWt & q'ft «rtf $, ftRft vt vtf <r̂- 
i «rr* *nnf *n**r%amr' 

r̂f(p fv iWt vf *r»* ?r frsgff irft 
f*rfc, **roj qT̂ faft, frfrn  $*r 
<3KHT *05 qpft sqfr *  faRRT f% 
■OTTt wT%t, wt <mt % jrtf sfhf* vt 
'»&*** ̂•mTrrfft 
% wt t farcrcT qmft »fWt vt fim̂T

â*qar%qr«r«ra jiffq?t,*> ĵrd 
n 3*rt ̂  ̂r̂nrf, fasfcqtftfr 
*lf*pVtfV5f'ft, vtf

T̂fawwm̂S $* q*q*** t
'•rrt % w *rt jt t, farc% wr
 ̂<fNtr pnft f̂fPT ftRST Tf  t,
an* «pt% srtft vt »j*forcr t 

Tramjft*  i «nr  t
f, mAmwm 

£ ftp far t >ft »̂nftw aror 
»

fat tott vr xrrtt 
TquKrfl tfrr Hint yt nv̂fto vt «mr 
JT W *T Vtf *  *** 3SWT
____r- .*>  ^------*>  -nrT -* S-----A   .A   _. ___fc.vrhp? tw* *TTt ̂ from qnr ̂fr 
WHior ̂ 3% i *m $*r w fim qr 
JJfl vt, v* v vrt $ *vftt 4 
fcrar* «rtf tt»*»Wfc »?Krc twt «rar, 
'*fa;in|iw  % *nwn; mwr

iwit* »rff vr  iff yifew 
amr̂ff t»

W f* |« W*#  ̂{IW %

fimm «w %«w wt̂ w^npr

jff%a(t firw#w*<iv1t%
% nt#<rwTT%btiA 
% x gr«fttrsrirtUr̂
VT JT f*RT ̂  ft? Wf  <R*r |ft
f*WT % ftrt «njt % ̂  wwff ft, 

vrr*  ^ irtPKr

f̂nrnrr vm,  r̂ »n? «nr irtftn 

ftror arnr, f% wrr?r «rr#  flnrr̂
wt M-fV  rv rr -%  - * •»-   ̂- v  *>• ̂ ̂
*f fW tt̂T ̂rWT pt qlW Wt  iWll

afnm  vtf̂rrt i

t̂w.wqij (wHrmyc) 
w,  q̂r fa «pt f»Rfr ̂  m
Tt  V  »WW, A WTT «5T «n?r
twt jttt irfr qi#f qr, irrofhr 
qr *niw *r̂ wnflq *rtr 

firfTRT mt̂t j( I <irf̂ ̂ *n̂ "*nw # 

m«lTTW ?nmiT ̂ % «ITCT 
»ctf % *HXjk ̂  *»R  % TOW t,

oft-sft anr̂t 
% fat 5̂  f̂ wr  ̂• A 5®prr 

jlf p w  f̂nrpy t   ̂ 

% «it »fjt ’ aft vrnt̂nr ̂ «pr̂r
qiflfTiyRT ̂ %fa. ̂  vt oft •jfr 
5jm̂t «pft ft t ̂ r ♦ fat 
htttt fvtip$R 11  anr qn
3ft ̂FT 3!W>t

*nPTO%?n irffd' i

tr̂r ̂rm ̂ <frr «Ff?n j i ̂ trrc 
3* *ftt* afr# * aft 3PT̂ %%«r#T 

f ̂  jTf in̂ r ̂  % fat $m g fa if 

«mT wnrqx * $ i w vtŜr <trtf # 
f<pn irifff t fo  W*rtzr

witww qw

Mr. Spwfcen Order, order. I would 
request the hoiv Mt<n>en W Hvoid
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references to particular parties Water 
knows no party

Shri Vajpayee: But the reference
has been made

Mr. Speaker: It is dissolved m
water Dr Sushile Nayar

Dr. Soshila Nayar (Jhansi) Mr 
Speaker, I speak with a heavy heart 
because I feel that this tragedy has 
resulted in the suffering of millions 
of people in the capital This is an 
avoidable suffering, it could have 
been avoided, and it has not been 
avoided

Several Hon. Members* Louder 
please

Dr. Sushila Nayar- If the hon Mem
bers would be a nttle more silent, 
thev could hear I beg to submit that 
this difficulty caused by the water 
receding from the bank wheie the 
water-works are situated is not a new 
difficulty At least I have been aware 
of it since 1952, and I believe it existed 
long before 1952 Year after year, 
thousands of men—the military also 
at times is requisitioned—go and dig 
up a channel Thousands and thousand 
of rupees are spent every year on this 
temporary channel to bring the water 
near the water-works What is the 
leason’  For one year, it can be an 
emergency, for two years it can be 
an emergency But for ten years and 
15 years it should go on m that 
fashion—that every yeai they should 
dig up a temporary channel to bring 
the watei near the water-works and 
not make a permanent arrangement 
for that, is ununderstandable

We are a proud country and we are 
rightly proud of the engineering skill 
in this country It is possible to make 
a pucca, permanent channel so that 
the water can flow near the water 
pumps and there is no need to dig up 
these temporary channels year after 
year

Then, the second point that is neces
sary to make the flow in the Jamuna

come down is some kind of an arrange
ment with the UP Government to 
allow the minimum number of cusecs 
to flow down the Jamuna throughout 
the year That arrangement not been 
made We were told when the Delhi 
State Government was there that the 
Uttar Pradesh Government does not 
agree to release the water I do not 
think it can be possible if the case is 
made properly If the Uttar Pradesh 
Government could not allow a mini
mum number of cusecs to flow down 
the Jamuna to supply dnnking water 
to the people of Delhi, I think there 
is some misunderstanding, there is 
some mistake, there is some wrong 
approach because of which the neces
sary amount of water does not flow 
down the Jamuna

I was told some years ago that there 
was a scheme to build a dam to hold 
up all this flood-water near the hilly 
portion where the Jamuna comes 
down into the plains We have
made so many dams—Bhakra-
Nangal, the Damodar Valley, and 
the Kosi, and God knows how 
many for irrigation purposes and for 
flood control Is it too much for the 
Government of India to spend Rs 6 
crores or Rs 8 crores or Rs 10 crores 
to have a dam and to ensure a regular 
watei -supply to the people of Delhi,
the capital9 Along with that, there
would be plenty of water for irriga
tion purposes for U P and Punjab I 
do not know why in spite of these 
recurrent occurrences of water short
age, that scheme was not revived

Refeience has been made to a sug
gestion that water might be brought 
from the Hmdon Cut That scheme 
also has not been implemented There 
are cities in this country where 
water is brought from 14, 25 or 30 
miles The pipelines are laid Hindon 
Cut is not so very far away that it is 
an impracticable scheme to bring 
water-supply from there Here there 
is plenty of water throughout the year 
and there is no lack of water-supply 
That also could have been done But 
nobody has done it

123 L S .D — «
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[Dr. Sushila Nayar]
What we do is, when there is short

age, we all get excited; we requisition 
thousands of men and thousands of 
bulldozers from the military and we 
talk of shram dan, this, that and the 
other and when the emergency has 
passed, we forget about it. We become 
complacent and 1 am sorry to say the 
Government of India Secretariat just 
sleeps over these things. (Some Hon. 
Members: Hear, Hear). There have 
been representations in this connec
tion from the Delhi State Government 
to the Government of India. The 
letters are on the files and these things 
have been discussed. Yet, there had 
to be a jaundice epidemic and now 
this situation in which there is not 
drop of water to drink and children 
are crying with parched throats, 
because there is no water to drink in 
the city of Delhi.

I am sorry to say it, but it seems 
to me the reason why there was jaun
dice epidemic is not simply the reced
ing of Jamuna. Jamuna has receded 
for years before that. Najafgarh Ghat, 
which is being blamed by everybody, 
has been there, I think, for hundreds 
of years and yet that Najafgarh Ghat 
did not contaminate our water-supply 
and did not result in jaundice epide
mic. Why should that Najafgarh 
Ghat become so dangerous now. Sir? 
I ask the ox-R^habilitation Minister, 
who is sitting here, why all those 
colonies were built on the banks of 
that Najafgarh Ghat with 110 sanita
tion ai rangements, and the sewerage 
of al! those now colonic1—Tilak Nagar, 
Ramesh Nagar and God knows what 
Nagar— was pul into the Najafgaih 
Ghat’  They were settled (here w ith
out any sanitary arrangements, without 
any sewerage system and all that 
sewerage was put into the Najafgarh 
Ghat. That is why the Najafgarh 
Ghat has become so dangerous today 
and we make light of the complaint of 
our sadhus and others who have come 
in deputations that when they go for 
a dip in the holy Jamuna, they find 
their body smeared with night soil. 
That has actually happened and yet

we have not taken note of that We 
have just laughed at it. This is the 
holy Jamuna; this is no laughing 
matter. We laughed at that and we 
had to pay a heavy toll in the form o f 
human lives, because sentiments may 
be respected or not; but, viruses and 
bacteria are going to do their job 
when they get into the human system; 
they did their job and they can do 
their job again and result in terrible 
tragedies.

17 hrs.

Why has this situation been allowed 
to continue for so many years? For 
the last five years at least, I have been 
hearing of schemes of a new sewerage 
system for all these new colonies, just 
like the Okhla sewage system, to 
be set up somewhere beyond Tilak 
Nagar towards Najafgarh, and it has 
not come into existence. With all 
humility I beg to draw the attention 
of the hon. Prime Minister to this fact. 
Why is there no co-ordination, no pro
per thinking or proper planning? We 
do not seem to realise the consequ
ences of our actions? We take up 
schemes piece-meal We do not see 
far enough as to what arr> going to 
be the consequences of our actions, 
each of our schemes We have a 
Planning Commission But. in spite 
of that a number of .-.(•hemes today 
are beim; taken up where the conse
quences are such that if they had been 
thought ot beforehand the tragedy 
rould have been prevented And this 
tragedv of contamination of the Najaf- 
garh is one of those tragedies which 
could have been prevented if enough 
thought had been given to it, enough 
planning had come into existence at 
the time of preparation of all these 
p lan s  and schemes

For the prevention of contamination. 
No. 1, is proper flow down the Jamuna, 
which I have dealt with. For the pre
vention of contamination of the river, 
immediate steps are necessary to take 
away the aewage from the Najafgarh 
so that Najafgarh will have only storm
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water, and if storm water flows to 
the Jamuna, that is not going to badly 
affect Jamuna at all. 

Then there are scientific methods for 
dealing with contaminated, water. In 
theory you can take the water from 
the sewerage station and consider it 
as pu.·e as the water from any other 
source. In s·entiment it may not be 
acceptable to one. Now that is the 
theory which has been advanced, and 
it was quoted by some of our experts 
some time ago. I agree that this 
theory is there. But, at the same 
time, we forget that we do not only 
have the bacteria. We have also the 
worms. We have also the amoebian 
infection and infection of chlorine. 
Thes,e worms and these infections will 
continue in the water in spite of the 
chlorination. And yet even our chlori
nation, that is not complete in modern 
scientific world. There are apparatus 
by which automatically enough chlori
nation is added into the water. Th'ey 
are called bi-ake point chlorination 
plants. When enough chlorination is 
there, the beam of light is cut off and 
with that the flow of chlorine into the 
water is automatically cut off. We 
have not introduced that automatic 
break point chlorination method at 
Wazirabad the reason being that it will 
raise the cost. Shri Radha Raman has 
pointed out the difficulty that the 
Sewage Board had with regard to 
cost. But I beg to submit that that 
difficulty probably, if my und'er
standing is correct, 1s a thing 
of the past. In the past the 
Water and Sewage Board used to pre
pare this pure water and used to sell 
it to the municipalities on "No profit; 
No loss" basis, and the municipalities 
were not prepared to pay a higher 
cost. But today when the Water and 
Sewage Board is a part and parcel of 
the Corporation I think that difficulty 
should not be there and if the cost 
of water, pure water, increases a 
little, the Corporation should be in a 
position to bear that loss and, I am 
sure, the Home Minister will make up 
whatever is n�essary in the form of 
financial assistance to the Corporation 
to ensure pure and safe water supply 
to the pe-0ple of Delhi. 

Then, mention has already been 
made regarding alternate water sup
ply. To that I would add: there is 
need for greater storage capacity. In 
the city of Bombay the storage capa
city is sufficient to supply the people 
for at least two days. In the city of 
Delhi yoo.r storage capacity is for 4-6 
hours; nothing more than that. Why 
so? Sir, this is the capital city and 
here for years we have been faced 
with this difficulty. Why have we not 
increased our storage capacity, when 
it should have been done? 

As for the alternate water supply, 
it is good that some suggestions were 
made to bring water from Hindon
Cut. But I think Shri Radha 
Raman's suggestion that we should 
keep these wells and tube-wells in a 
functioning condition so that in case 
of emergency we may have some water 
is good. It may not be first-class 
water. It may need boiling. Even 
our tap water today needs boiling. 
But it, will be water, which will be 
available. Even today I know that 
there are a few wells in the city and 
there are large queues on those wells. 
People are going with garhas, with 
buckets and so on and they are bring
ing water from those wells. So, it will 
be a good idea to keep these wells and 
tube-wells in a functioning condition 
to supply water in cases of emergency. 

Who knows if there is some difficu_lty 
or i, there is some hostility against 
us? Our pipe lines can be blown up. 
In any big city that can happen. In 
that case too, if we have a few of our 
wells and tube-wells in a functioning 
condition we will be able to tide over 
the emergency. God forbid that an 
emergency should ever arise, but the 
ordinan' type of emergencies at any 
rate can be taken care of. 

Much was said regarding the im
portance of taking the people into 
confidence and I do want to say-the 
hon. Prime Minister very rightly just 
now mentioned that-that water should 
be boiled. A moment ago as I came 



X493 Motions for- Adjourn- 1ft AUGUST 1958 Motions for Adjourn- 3494
ment mint

[Dr Sushila Nayar] 
into the Lok Sabha I found water 
being served there and I asked than 
if they had boiled the water They 
had not They did not even think of 
it Why’  Because the health authori
ties had not given that notice to the 
people since the 15th They should 
have given it Just now they are 
giving it but since the 15th nobody 
has given a notice that water is in 
short supply and it should be boiled 
before drinking Some of us who 
know about these things have started 
doing it on our own initiative, but the 
common man does not know anything 
about it

1 feel that there u some need 
for improving the efficiency of the 
working of the Water and Sewage 
Board It is not merely what Shri 
Radha Raman said, the financial diffi
culties that stand in their way There 
is plenty of wastage of water m this 
city of Delhi I find several taps 
leaking Taps are out of order and 
some of us telephone but for two 
or three days nobody comes to set 
these taps right The common man 
does not care So why not have a 
few men who will go round and see 
that the taps that are defective are 
set right immediately’  Wc made these 
proposals to them about five or seven 
years ago, yet no action has been 
taken till today In the past the diffi
culty was that nobody knew as to who 
controlled the Water and Sewage 
Board, but now fortunately we know 
that the Corporation controls the 
Water and Sewage Board It should 
be easy to set right some of these 
shortcomings and inefficiencies

In this respect I very humbly wish 
to submit that it is the duty of all 
of us also to do a little bit of public 
education and prevent that wastage 
of water, to turn off the taps wherever 
taps are found to be running and 
prevent that indifference and callous
ness that is there towards the wastage 
of water Shri Radha Raman said 
that something about 60 lakh gallons 
ire used I wish to submit that

SO million gallons of water are being 
used m the city of Delhi. The tup* 
ply of water has increased very con
siderably than what it used to be, yet 
everybody knows that the population 
has increased and it is likely (0 
increase So, is the Town Planning 
acting in some wav or pluming for 
increasing the water supply Sewer
age etc must also be there. If there 
is better co-ordination and better 
efforts, I am sure we can prevent time 
tragedies for the future The hon. 
Minister of Health cannot be held 
responsible for this He is not an 
expert He has to be guided by his 
expert advisers The Secretariat 
(Interruption) cannot be let off to 
easily, because, the Secretariat gets 
expert advice and it is by the Secre
tariat that the expert advice has to 
be implemented Very often it goes 
unheeded The hon Minister should 
look to it that expert advice is treated 
with better respect than it is done at 
present

Shri Khadilkar (Ahmednagar) Mr 
Speaker you were good enough to 
admit this motion to discuss the speci
fic issue of the failure of the Central 
Government which is directly res
ponsible to maintain elementary 
services m a modem city, in the 
premier city, in the capital city of 
India Unfortunately it seems, an 
attempt is being made by some Mem
bers opposite to whip up the whole 
atmosphere Another attempt was 
made by my hon fnend Shri Feroze 
Gandhi to pour cold water over the 
whole debate I went outside even 
now There is no drinking water I 
have satisfied myself

Some Hon Members: There is
aerated water

Shri Khadilkar: He got it borrowed
from somewhere else

Some Hon. Members: That was hot
water

Shri Khadilkar: Therefore instead 
of making the usual plea*,—there to
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no coordination—let the Minister look 
into the natter. There is no fault 
td tha Minister as such. Nobody is 
responsible. As the Minister this 
moentaf very speciously said, after 
all, it is the freakish behaviour of 
Jumna that is responsible for this 
failure. This speaks for the whole 
administration. I feel that Jumna is 
receding so that it should not be pol
luted by the foul atmosphere that has 
been created in this capital city by 
the incompetent handling of every 
issue, not only this elementary service. 
I am surprised. The Central Govern
ment is supposed to sit in judgment 
over the actions of the State Govern
ments. If they fail, they are supposed 
to guide them and take charge of 
them. The Central Government now 
and again says, in these municipali
ties, they are common people, they do 
not know how to handle municipal 
affairs and therefore, they are commit
ting mistakes and they are not look
ing to the ordinary services of urban 
life like the sewage system, water 
system and light system. We pass 
these judgments. But, on this occa
sion, the whole thing is spot-lighted

I do not want to defer the issue. 
Somebody said that some Members of 
Parliament have suffered. We are 
ready to suffer even ten hours more 
without water, and we are prepared 
to consider that issue. The main issue 
is why the failure has happened when 
there was a warning two years ago, 
and a very severe warning. We know 
thousands of people were affected by 
the most virulent type of infectious 
jaundice It was in an epidemic form 
and the poorer sections of the people 
died. No warning was heeded. Some 
committee was there. Schemes, as 
usual were made. But, till this 
morning, it seems from all accounts 
that the Minister submitted before the 
House this morning, nothing was done, 
nothing was acted upon or imple
mented. Unfortunately, this is hap
pening in Delhi, the capital city and 
it i« the premier city of India. We 
are inviting foreigners. We want to

attract more wuri. There are 
foreign embassies here. In such a 
city, that the Central Government 
which is responsible should have this 
failure to their credit or discredit, 
they should consider it, not in a light- 
hearted manner, not in a manner as 
if we are sufferers. I say I was 
puzzled this morning. Why the 
Deputy Secretary went there, I could 
not understand. Why not the whole 
Cabinet, if not the Minister? He had 
no time. Every Minister, even for a 
small ceremony, with all the para
phernalia of publicity and camera-men 
is always ready. But, when the ques
tion of life, this elementary service 
is there, no Minister cares to look into 
the matter, going to the spot This 
speaks for the whole administration.

I would like to point out on this 
occasion, look at the cities that are 
not the capital city of India, like 
Bombay In every modem city, there 
is a reserve water supply, emergency 
water supply. In Bombay or Poona 
or other places, I know, at least for a 
fortnight, a rationing system is intro
duced and two or three hours water 
supply is given. Here, now, after 
eleven years of freedom and expansion 
of the city, there is no water system 
adequate to meet the needs of the 
growing city, expanding city. There 
is no housing system, and there is no 
good drainage system. Is it a good 
thing which speaks well of the Cen
tral administration? Does it behave 
them to pass censorious judgment on 
the other administrations? Let them 
think for a moment This is an occa
sion when they should ponder and 
think, and admit that this was a crimi
nal failure on their part, a criminal 
negligence on the part of the Govern
ment in discharging their primary duty 
so far as the city is concerned. That 
must be admitted very frankly with
out entering into small issues, saying 
that planning is bad, co-ordination is 
lacking and all these specious argu
ments that we hear everyday

And there must be an assurance— 
because from the past failure not
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doing anything in two years’ tune, we 
feel apprehensive as to what would 
happen to this city The Jamuna is 
receding, that sort of defence or 
specious plea is given I know, I have 
visited the water station near 
Khadakvasla near Poona There are 
eminent world-famous engineers who 
c'afi train the course of a nver m a 
very short time Hydraulic engineer- 
lhg has advanced very fast, so far as 
river courses and other things are 
concerned Why use of that has not 
been made I do not know

The whole city has gone thirsty, 
without baths, without shave, with 
'tmk m the hospitals, the poor occupy
ing almost dungeons in the other areas 
have not had a cup or a glass of 
dnnking water for nearly 18 hours 
now m some parts of the city, and 
you come and make a specious plea 
Does it speak well of the Govern
ment’

As you rightly said this morning, 
this is an occasion when this House 
must get an assurance, not simple 
speeches, not simple explanations that 
they are going to plan, that they are 
going to appoint a committee That 
will come now, that they will appoint 
an expert committee and call for a 
report, and that report will be pigeon
holed somewhere That sort of 
explanation is not wanted

1 would make one more plea in this 
connection During my residence of 
15 months hen  I have seen that though 
the new city is well planned, and it 
»  not within the jurisdiction of the 
Corporation, even here the ordinary 
amenities which must be provided in 
a capital city are not provided 
because, after all, it is a show piece 
I have seen how Moscow is kept, how 
Pans is kept, how London is kept 
and it is natural therefore that we 
have m this city, and it is the duty 
of the Government to provide them 
not only all services m proper order 
without fear of a breakdown, but that 
the Government sees that every citizen 
of this place, rich or poor, is receiving

proper attention and that all tfae 
services that fall withm tile juriadic- 
tion of the municipality or Corpora
tion are provided, and provided fufiy
An assurance must be given, and given 
in a convincing manner Then alone 
the admission of this motion has totae 
meaning because I consider it as o f 
historic importance

1 was just reading a book, and 1 
find that during the First Lok Sabha 
there were only two occas ons when 
adjournment motions were allowed— 
one during Shn Mavalankar’s regime 
when an adjournment motion was 
allowed, then under your jurisdiction 
you allowed once, and in the Second 
Lok Sabha this is the first occasion 
Before the advent of freedom, in the 
Central Assembly you, Sir, on many 
occasions were fighting on issues 
which were allowed on motions for 
adjournment But that opportunity 
was never given to us Therefore, this 
occasion, so far as this House is con
cerned is a historic occasion whea 
instead of talking over the issue, we 
must search our hearts and come out 
with a concrete scheme here and now 
that within a specified penod we are 
going to discharge this and this and 
this It is not a Delhi corporation 
meeting or a meeting to which one 
or two hon Members who have the 
privilege of getting elected from this 
place try to reduce it, saying “Oh, we 
do not get the loan, this scheme was 
not sanctioned', and so on That is not 
the question. It is a question of main
taining a certain standard and a certain 
dignity so that this capital will stand 
in comparison with other capitals m 
the world as a shining example of the 
capital of a free India where all 
services of this nature will never 
break down So, let there be this 
assurance to the citizens of Delhi and 
those who come to this place and all 
those foreigners who are permanently 
residing here

Shrimati Sucheta Krlpalani (New 
Delhi) I find that many of my bon 
friends have covered the pointa to
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1 fully realise the difficulties in the 
situation The water problem of 
Delhi is a very difficult one There
fore, I do not wish to minimise the 
difficulties of our Minister At the 
same time, I would like to say that the 
statement made by the Minister in the 
morning left me very dissatisfied It 
left a sense that he did not realise 
the urgency of the situation If, ail 
of a sudden, an emergency comes, then 
we are all willing to condone any
thing, any failure on the part of Gov
ernment But was thii an emergency 
o f that type’  We have seen that the 
water problem of Delhi has been 
attracting our attention year after 
fear Only today, I was going through 
♦he reports of the Delhi Administra
tion, and I find that for the last few 
years, every year it has been men
tioned therein that the water situation 
is difficult, these are the difficulties, 
water is in short supply, and such 
and such things should be done etc 
Every year, it is mentioned, but in 
spite of that, nothing tangible has 
been done I would like to ask the 
Health Minister what steps he has 
taken to meet the emergency that 
always arises every year during the 
rains? During the rainy season, some 
trouble or other occurs every year. 
What steps did he take to meet the 
situation this year7 I can understand 
that this year the recession of the 
Jamuna has been greater or quicker 
than in other years So, the situation 
is a little more aggravated But what 
steps were taken to meet even the 
normally bad situation that was 
expected, and which we have beeh 
seeing every year’

Now, what are the problems that 
face us’  This town had a population 
of five lakhs ten years back Now, 
we have a population of 23 lakhs 
Every year, I am told, there is an 
influx of sixty or seventy thousand 
people That means that m this city 
of Delhi we find sprawling big slums 
It is not only that we have water 
difficulty, but if we go round the city

of palaces, we shall find that situated 
behind the palaces there are huge 
slums with people living in conditions 
which are perhaps worse than those of 
beasts They have no water, no latrmes 
and no light We have been crying 
hoarse that some steps should be taken 
to stop the mflux of people or some
thing should be done to give the slum 
dwellers certain minimum basic 
amenities of life, but nothing is clone

Then comes this water break-down. 
This report to which a reference has 
been made already by many hon 
friends, says that the proper require
ment of water for Delhi population is 
150 million of gallons per day The 
water that we are getting now with 
the extra or additional increase is 
62 million gallons only Therefore, 
there is already a gap in the normal 
requirement of water And on the 
top of that, with a break-down like 
this, the situation gets further aggra
vated What are the difficulties’  The 
first is that the water supply itself is 
short Dr Sushila Nayar and 
other Members who spoke before me 
have pointed out that schemes after 
schemes had been adumbrated Once, 
we heard that from the Hindon we 
would get water, then we heard that 
we were going to get water from a 
reservoir or a dam which was going 
to be built higher up m the Jumna 
We would like to know what exactly 
has been done to increase the water 
supply to Delhi and what steps have 
been taken in that direction Every 
year we hear of this scheme and tbmt 
scheme I would like to urge that 
Government should think of priorities. 
I should think that the water require
ments of Delhi should receive first 
priority Instead of building huge 
palaces, we can divert that money and 
that energy first in getting adequate 
water supply

The second problem is that of the 
Jamuna course shifting to the other 
bank so that at the intake there is 
shortage of water, this also is a 
permanent trouble I was reading In 
the Report that a channel was needed 
to be dug year to year in order to 
keep the water inflow at the intake

Motions for Adjourn- 1500ment
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This is not a new problem. Every 
year vn  have to dig a channel from 
the place where the river shifts to the 
place where the intake wells are It 
has to be done Why was this not 
done in time’  Why were not some 
steps taken in order to increase the 
Mow at the mtake so that this acute 
problem did not arise’

Then another big problem is of the 
Najafgarh Nulla—the first problem is 
shortage of water, the second the 
shifting course of the Jamuna river 
and the third the contamination of the 
Jamuna water Sushiiaji has brought 
out the facts before the House very 
clearly Formerly, this nulla used to 
be only a storm water drain But 
when the colonies were built—I under
stand and appreciate that they had to 
be built in an emergency when the 
refugees had to be housed, so certain 
shortcomings might be excused—the 
drain from 16 colonies found their way 
into this nulla, and no adequate 
arrangements were made for sanita
tion or for treating the salvage and 
sewage before being discharged into 
the Nulla

We have heard of all kinds of 
schemes Sushiiaji has referred to 
them We have heard of schemes for 
sullage and sewage But we would 
like to know how far the schemes 
have advanced I do not wish to 
make a very long speech or condemn 
anybody Facts condemn No words 
of condemnation are necessary Here 
is a situation This is not an emer
gency, this was not an unexpected 
situation This situation has been 
arising year after year The problems 
have been before us and have been 
discussed every year Schemes have 
been placed before us This is a thing 
which should have had number one 
prion ty

I would like to know from Govern
ment what steps have been taken to 
meet this situation because unless the 
influx of population is checked, there 
will be a real crisis We had only

jaundice and a few deaths a few yaar 
back. But if this situation is atycnred 
to go on, we will have a bigger jaun
dice and a bigger water crisis

So I would very much like to 
impress upon the hon Minister that 
he should be a little more alert. He 
should realise a little more the serious
ness of the situation and should 
proper priority to this problem
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#  <lf TT qfrirm 5Tf fa  WT5T far

f a  ft «TPfr I ?*T m  5TT# f  fa  

TOTT *TPT % f*m sftrft ^  *HT3T 

>T̂ t *< ^RfV, 9l ̂ 1 < (jiM'i % fa*r T̂T

^ r  »r?ft % *roRft sftr yr^r fwftr *rf 

srr *r£ | fa  stvtt ?ftnt vt % fair 
TFft>ft 1 t o t t

#  «Mt srjsrr ftafr, ?ft ^  = ^ j vx
MI'fl *T 3V ’FT *TT 'Hlffl %fa»T WHT

*TfT <TT TTT TPft tft ^
t, w fa *  t  tr*rr ^ft jf̂ tt fa  ^
* 5  *n»TT ^rfw  1

n f & fa to  ^  *far
f a  ft  «ror t, tfr ^p-
g ^ rr w t ^  *  n f 1 «rwror

w iw w i«ft j f — tfW t t t  5fr*r unvreT- 

|— fa  ar?Tf!T^FJ fa ft»n rr  
t  I «Tf fa?W ^  W PFTW vfr^ 
t  ? ^w ft ¥ t «T f % w

m e  m  ^ v rw m - t t #  %  fm  ^ r r r  
*ft »rf 1 v r ftoH  # t̂ fr x fe i 

%m ft, % fa?r«^ F ^ M ^ t,
% ^RT JT̂ t firsfT fa  TPft j^t ^m»rr 
t f t r i ^ r  ^ n r  ^  TT^ft «rr w<nj

*r% 1 #  ?ptt s r r ^
T n ft  # s r  t t  s w w  srft faqrr » m  » 
m r  t o  ft  *m  |, ?ft iw  %• 
Prr m r̂ %  f m  m  t r w fs iv  

w m  :̂ rfw5T, sf?t w t r  #  
H t  ? i m  ^ f t  ?rqt t  m m  
fprr 1 1 * w ? r  ?rf ^  f a  art ?fr » f a r  
far ft  »nrr -*tfvm  n  ^rr *p fj fa?: 

f a  *  ft, ^ ft  «rfrfa«rf?T f a  ^  ft,

%■ fair %mw v r i ^rrf^, ? rfa r
K ^ *TT̂ TT ^ fâ ST

*« r  ^r * t *  fa irr  t ,  w  ^  w w t  si^t 
f a T r f a r a r ^ s *  w t  fft  q fd ^ r f tr  

f a  ft# *r fmft nr »fant 1 4'PfR«M 
% tnp t^tfaqr JTftiTT «T 5RTPTT t  fa 
^ f w v  1 

^  | fa  m x  t o  ^  y prf’̂ i  ̂ ?r^r 
j|ft ’c rm rr ^ f t  «ft, ?fr w  % f^ r r -  
^rr»r % fa^r ^f^fd w r  v r t  H(fl ^sm 
m  %ftr n-jfr w t STTT fa ^  *rC4<K 
WMr*flî l,!i Ofn ^ HVT % 'Ti?T *rf
£ 1 f — °rpfr %rnrr,
fft »Tfr i n  ffr  «rf <ftr ftgsfr %  ^r?y r r > 
w f t  t  ^ % Ute T p ft > r  »r*rr t 
?nr »ft ?rr«rf =ft A
3f?r ^ t  *twz f a  f t  «nrr 1 1 ®wr f ^ f t
%  ttt* t «RT f ^ P T  ^ f T T  ^ » f t  *n  
f» n ^ : t s  ^
*t^t ? *rr̂ tr fftn | fa  t o r  #  
«rf%w q f a r  W t  % ^ r r  *fr  
sftT ? m  ^ r f T  #  ^ r r  ^ t  * r f w  
5ifar TWift % ?Pr fa r  t o r  ^ <nr> 

^  %  f w m  %  fm  s w  ^ n r  
w t  «nft t o t *  1 * t  m  T O R  JT f 
Nfarx w  fa fR- ^ryrr <r fajprn 

« r  rnrfa f t w f t  %  m n f r v



1505 Motions for Adjourn- 18 AUGUST 1958 Mations for Adjourn- j j c 6mmt m tnt

[«t'i sw tfr ] 

h<v \< v n  w* m ?r «pt, w  vi f ^ K  
ipr w t t  ?rft ft s m r  1 ^rfpr 

tftt  imrt | ft? * f  * fo ft 
*wft $, fa*rftrcr wx * t ^  

% sr# tn* *rr *rwr f^r fT
$f?PTT M sptf m?rt t , fsnr ^r
wfcrd 9PT TPT ftxn TOT t  fsR W\ 

% *7 * *T*T *PT %
* f  s m t  ^  %  i r t  *rr? w e f t  
f̂t 5t®rr ’fTO’r t  ft? * f  ftssft tft arar 

w * rr  «PT f ^ r w r  ^  wr ?n*tft i

5TT3T «rr "*f t o ?t i f
& TO^fswfoH. r̂ v m  ^V TIx^T - 
glfae?  TjFT 3.<nT ^ r f p  f i r tw f t  

^rrffa srq*ft ^  *t
feflVTX ttttt ^rf?nt 1 

*t fc^fr *t 3Frrrr *t favmr #
%stt w rf^ tftr ir? irm R R  ^tt 
fa? 3ft v t  q fr fa fo  ft  nt & 
T O ^ t1̂  <r f̂n  ft*  ft  *roft i

*rr ftre*rer t  ft? aft *ft ?*m-o ^
sren* t*t f, eftvrc ftan 
s r n r m  x fn  t o t  * M t  f t r t i m r t  v r
-FftVTT y i  ?*T VRT TT *̂TT 
ftp * f  ^t TTOTVt ¥T «TP?T
T O  *  fa* &TR t  I

# r  ft qtft ftrrr | ,
s^r<w ^ «u5i ■*TT̂rjr r̂ft *r^n t

1

Mr. Speaker* Shri S M Banerjee 

Shri Nath Pai rose—

Mr. Speaker: I v,j11 call Shu 
Banerjee first, as one other Member 
from his Party has spoken Now, Shri 
Banerjee

Shri Braj Saj Singh (Furozabatf): 
Nobody has spoken from ray Party 
also

Shri C. K. Bhattacharyya (Wart
Dmajpur)- Nobody has got water; so 
let us speak a bit less (Interrup
tions.)

Mr. Speaker: Five minutes each

V « o  *0  TOfl *n»TCT JfftJW, 
JTff STR ^ ft? «FT ^  <̂R-
^  ftaffr 5HRTK W  fT̂ T % fTR# 

5T*s ?r w  $ vU  
-t t  f r r R  * fft?T  f q -  < r t

ftr̂ rr | 1 »r *v t ^>ft f^ aT  g ftr 
srrfar f  t o t t  ^rr fg^RtH #  & 
fsRFFT w m ? ,  f^ r  % ârf̂ er 
V R a n f f  ^ v f t  ? m  T f f f  ^ f t  ? * r r ^ t  h t v r  
v^rft 1 m^r % mw# ^  ^ttjt 
i h t t  f t ?  »t  ^ n r  s r r e  q n s f t
v m  t̂t t o  3  ?n?ftar  ̂ ?r3TTf «rft?r 
» r  »m *ftr vr^t ?m  ^*ft f t  m  
* f h c  %  » r m  f ^ r r  » r ^  i * f  ^ f t ^ r r  
g f t ?  w t  s r ? J T f t t f t ?  =^t| » n %
VT TOTI ft, VT TO5TT ft, * ti  
f̂t T M  ft, TO *R ^  % ftron; 

ft?m arm vtfx Tf5t
an̂ t >«5t ?rw, mft? ?rm# ^  
sffTT ^t qfyft^ni $arr ^ f t  tftr w  
?Rf «f?r ?t«r: qr i z  *nrr ft, w  ftp 
vtv f*nt w rtf t  1 ft??ft f*rr>

^t Tnrmvft ^ 1 ftnr
pftrt % fT«ft ^ ?RTT t, ^ft% Stft 
^rgxrr Tnrorft f̂t +-*im  vr w r
5RT W IT % I A > T M T  g  ft? ? m
ftnat en f «Pt qfrfNfw

t̂rft ft? TT?ft ff fT% «Ft ?TTf ^ 
qt^TR ff, eft qr?fr sf^r w  % 
t o  ?rr 5f?r ?r %^r farrewr *r̂ ft % 

=FT, wfaf yft «FftF  ̂ %
*>t TTFT ^T?t I



w tt  f *  fcr i?t f t  q*, <ft
f t  sre  d k  «nc m  fphrr %  
qtar f r  t o  w r % i m  #  firwr 
t —

“As in the past three years, the 
threat to the city’s water supply 
has arisen due to a major shift 
m the course of the Jamuna fol
lowing a sharp drop in the water 
level during the last week”

arcn*# *rf ffT  srraT t  %  ^ r
w  M W t  s ftr  A  ' t w c t t  f  f f  
%  m «r fm r  f * T r f f  » w n  t ft  A 
ffcflr fTrft t̂t xgt $ i mfarc ŝ r 
?tt? % #?r fn r  ^ tm  ’  srrq qT#t
f t  *T̂nPTT f t  ,*ft’ ^  *fft fT  3ft f f
^fpft ^  % i m
^  trap qpHhr *PTRT f t  <Tf qT#t fT
r,i'iif( hi+< r̂ r̂rf fcm

t  i T'STPT f t  f& zift % m*r 
iw  rn$ A  j i t o  ^ t  fn r r  * r r f f s  i 
=vr| srrerrer fT f t  ^t| qnft fT 
1 WTT ft, <. f̂ FTH f t  r ^ « n  % 
flr«r *nrTf t o  £ eft mq t* r f  f t  

f r  * n ? r f  «ft a r ^ n r t r f
’ r t?f f?wr ^t amrcn sraro
* f t  i

A  t n q f r  wflnmrr ^ r f r r  f
*tf»nTT *3ftfsTT # fqT ffT $ I ^T#
w  t  —

“A senior engineer of the Cor
poration said that the authorities 

had anticipated the present diffi
culties”

jpr *re% ?if ^  $ fr  *pnTO
£f q* qftfwfa q?r f t  *r£ f t  arfar
q?% #  qaT «tt f f  " ’ft qfrfWfr qsrr 
*>ft i snq ?rw  % ff? t f  f f  #
* rr  f t  t w  3 f  A f^RTT f t  ’
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?w ?rf # sfanrrc: f t  w  to  t  
*rV?r % w  w r  r̂m, ^  w  t  
q>T*PT"> 5T f t  a w  TO ^
?TFT 1 .  T f T  ?T *rt I

«T firsiT ff? t  £ f f  ?rmft WK- 
f r r  ^nrmft € w r  $, m*ft # ? t o  t

fT  A m  £ I #  -Jft JTT'TrTT jf f f
f t  ^RflT ^  «TjSt | Wt fp  

^rw T ^ft ?tt f r  # 5  n f  jft i iTf srt'fr
3TTT ^?ft »T̂  ?TTfR t  I *Tf ?ft»ft 
STTT =apr f T  ?TTTT f  f  *RT f t  fF*T5ft qT 
# 3 t  % ^ft ffT  ^  «rq 7»T ? q  ^  fT  

5ft ft̂ TT f f  ^  7 ^
ft$  ^hr ?rr$ ift qr qr>ftT?rr 

?t ftr̂ TT f  T "JfTfT (PT f  T# ^t 
ftftro f^  n { f  -jh qr ?ftqr cfreft 
*R% ft  wr fT  #  1 q? ?Tft 
ffT  3TPTT ^Tffq f f
?rft% ^ xh qr fir5n f r #  f t  ftftrer 
l5t 3TT T^t |  I f*TRt T H R tfd f  
?rftf firarr f r #  f t  ?rft 1 1

f*r frt̂ ft # *t ^  t  ^  »pft*f %
fT qft^r ft  1 f t  fifflT | f%
’qT3f *T?rr ^ t  w t r  m %  f n r t  A 
ft  w  fq  f̂t ttr?t f t  q f  ?nrw f t  

fiffRT #  3ff ?rrHPT f  ^Tft JT 
f T #  % w r r  ir>r?T^ t o t  ^ r f^
f  3ft ITO% t  ^ T f t  f^T f T #  f t
ftf^RT fTTT MljJri ^
^  At f  I

*T f^^IT ^TfrfT g f f  VTT ^ft^f 
r̂ryr ^qirT *r fq^r# ^  ^nrf % 3ft  

Ĉ R  f, q-f fHRT? ^ft ft  TfT ^ I 
if?  =5̂  m w  ^qqrr * ^ f  x ?nq  

% f?r# ^  irrrqt f t  t s  
fT T ? w  r r  % »rf% t  «rk
W  Hf ?T f  f f  srf *TfT f t  5tff5T ;5fk?

?rf^ f  w  f#»r ?pr 
’TiH'iOi fX/T % f*t*l I fr t i  cTTf

1988 Motions for Aajourn- 1508
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* r a %  f & f t f ,  * s f # * r r a r f c i  
f ^ r T  * r r f * ! T  5  f t ?  w i w  

aft % art H  $*n* 
F*sfor Am $ %ftx fowffr A  *$*r r**?r
V T J 5T  g f f i F * * n m % * f r  ^ f r

T j i f t r f S r c f s n r  v t  # w t r  ^ ? tt  = * T f i s t  1
V T f W T  f* T T  W V f  f t  f %  T p f t  > (T  * T B ? T r  
aft f̂ F %■ ftrrt $ $*r
? r ^ t  f ^ n r r  * m T  1 1 f * r  v t  £ « H t  

t t  f w  %  v r * r  ^ ^ r * r r

5t v  ^  f a  v t  * n r ? r
ftnrr tht MrP̂u' «ftr wi*r 
•Ft% *fr 1 PT«!?ft f*rcn*r
ift <rn% t  • '30,000 ^ t  ^r 
aftarft % T̂TPT JiT «r ^  hxv. *r
«rtr p r f l  t o  $  1 % -f^  ttHt
? f t  ^ r v t  f v = R T  s f t r  ^  ^ r r
3n*TT * i i l5 * (  f*F  'i '» l+ i« l(*  f iT  'S T T ^ R T
? r w  ^Jfr $  « r k  f o r  v r  q r f f t  

f r w r  #  f % ^ r r  $ * t t  $  a r f  w  q ^ f t  
* r  »r f w r  f o r r  ^ n r  1 * r  ^ w r  ^  f %  

W rx  safari* % fwr ffcm r̂m 1 
3T f  * m r a T  * i ' f l i T .  +  n  y r  * i ^ l  1 u ^ i  

ftrarcr Tnft £ ^  w
^ r if t  f w  ^ r t  1 q?: * r t r  t p n r  
s r « r t  « t $ v w r t  ^ t  
f t R F T t  > p t s p t r  f  ^ r c r t -  * r f a  * t  * n r m  

t  * f k  m  ^ n f r  ^ r  ^ n f ^  1 
Jfijf ’ R R T  f c « f t  5f f T w r r ^ ^ t a r f ^ F  
v w v x t t  **wx #  * f t  * r ?  * m ^ r  ~zẑ  ^ t t
^  ^ f ^ i « i  W V t  d l V i  ^ ’ ’ T R '  T O ^ T V H ' f T f f  
w r n  %  T f ) -  § • q ^ T  f « p r a -
^  r̂mt r̂ j f  f  1 ^ j i r  #  vt
f l i  ^  4 I J \  V T  V 9W T  - J d 't
^ t j t t  ^  i r t r  ^ r  ^  f R m  i r W t  i 
A v r f ^  t t  Tfr ^ arf̂ p
9W T  %  V T « n T  « R  #  J | f  « F ^  T f r  £  I
A WH*ffa m̂=or *nft aft % uww 
t t w t  f f r

»wwr sr *n# tftK *  Ct 
T*T 3f f fW  ?rf^> % n tf fv  •3f>l% 
*rwjft f f  |, ^  |,
< fN N r^  jrt| %>rf p r r t ,
«nrf # f w t  1 ^  qiwri
v m  ?rff j t t #  ?rt A %
^  WpW *T tETHTR t  aR fft-
V* «PT T O R  ^  ^  afiffffOW TT
ar^i^r vk  ̂ rw % f r o m r  t ,  ?rWt
T't'ii'fl *T VVT etTTOT *11 Wl

 ̂ I

Mr Speaker. Shri Nath Pai
Shri Nwuhir Bbanicbn: Sir, is not 

the Minister garng to reply’  We 
would like to hear his defence

Mr. Speaker We won’t close the 
debate without hearing the Minister

Shri Nath Pai Mr Speakei Sir it 
pained me to hear Shn Radha Raman, 
for whom 1 have considerable respect, 
that he should have thought it fit to 
introduce politics into his spcech, 
though Shri Goray has done his utmost 
to keep above party politics Most 
of us. Sir, did not have any watei 
before coming here, if Shri Radha 
Raman had it, it must have been 
contaminated, for his was a case of 
jaundice

Sir, I should begm bj pointing out 
to you a very serious feature about 
this matter It is something which 
has to be vtry seriously taken to 
heart by everybody, in spite of the fact 
that the man who is speaking belongs 
to the Opposition It is this, that on 
the slightest mistake or something 
going wrong such serious and vital 
arteries of our life can be upset m the 
capital—communications can be up
set, water-supply can be upset—and 
I would like, particularly, the Prime 
Minister and the Home Minister to 
take into consideration the implica
tions of this Sir, the border is not 
far away from here, and any enemy 
can play any kind of havoc with th is
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cowitry, because the capital’s life can 
be paralysed by anything, as we have 
noticed it within the short period of 
three weeks It was once deluged 
with water and everything went out 
of order Today we have a shortage 
Of water Only yesterday somebody 
told me that when they were landing 
In India they saw water all around 
the capital—he is staying with me, a 
foreign young man—and this morn
ing when the water was cut off, he 
said that it is like the case of the 
ancient mariners “water, water 
everywhere, not a drop to drink”

Sir, I should like to bring to the 
notice of the House—though there is 
danger of some repetition, because the 
report has been mentioned repeatedly 
m this House—the report on the 
investigation carried into the jaundice 
epidemic that had broken out in the 
capital Sir, theie is a tremendous 
and disturbing parallel between the 
two tragedies On that occasion, on 
the 11th of November, there was full 
indication that the water was 
contaminated nothing was done, and 
as many as 400,000 people in a popula
tion of nearly 20 00 000 weie serious
ly affected Many died and it was a 
major catastrophe Today we find the 
sarai thing Wt were told this morn
ing by the Minister that on the 15th 
itself thev had the warning that some 
thing was going wrong with the 
course of the river No warning was 
issued to the people No steps were 
taken The slightest thing they could 
have done was first, to order the 
people to see that the water is boiled 
before they take it, and secondly, to 
ask the people through the innumer
able instruments of publicity that 
they control to make some storage 
of water This elementary precau
tion, they failed to take Water Is 
the perennial requirement of life 
But the only thing we get perennially 
15 some tears which Ministers shed 
when something goes wrong On that 
occasion, also they came and shed 
tears.

I may make a suggestion here 
Perhaps the Ministry concerned with 
scientific research may consider whe
ther some of the tears could not be 
distilled It may perhaps satisfy the 
water requirements of at least some 
of these unfortunate refugee colonies 
I would not press this suggestion very 
seriously because I know these are 
crocodile tears

I would like to draw the attention 
of the House to this aspect again 
After IS days, perhaps, the Prime 
Minister may consider We are not 
speaking from a partisan point of 
view, we should like to assure him 
and the Home Minister and the Health 
Minister Somebody up in the ad
ministration very seriously qualified 
himself for Bharat Ratna next year 
by this miraculous job

Last fortnight, there was delugt of 
water, and water had to be pumped 
out from every house, and today, you 
have, including thK House, to go 
clamouring for a drop of water We 
were reduced to the status of Quasi- 
modi crying hoarse for water and 
Ismeralda coming find announcing th&t 
there will be water at least in the 
evening We thank the Minister and 
welcome this announcement that there 
will bt water for the evening

1 would like to point out yet an
other disturbing feature It is this 
At that time, the Ministei concerned 
gave us an assurance I read from 
the Lok Sabha reports

‘Rajkumari Amrit Kaur, speak
ing in the House, said “I entire
ly agree with my friend, Dr 
Lanka Sundaram He has made 
very valuable suggestions regard
ing changing the location of 
Wazirabad pumping station”

Three long years have passed, and 
what has been done? There is the 
promise and an assurance of a Minis
ter who was witness to a tragedy that 
had befallen the capital Three years 
have nassed and vet he has to be
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awakened. The whole capital is i{l
volved, and had to witness it. After 
all, Rip Van Winkle had to be shaken 
out of his self-complacency. 

Some Hon. Members: He has not 
been shaken. 

Shri Nath Pai: They say he has not 
b'een shaken. I would like to do it. 
They mentioned that the Army's 
dredger could not be moved. If you 
look at the report of that Committee, 
it is the same old complaint. That 
time also, there was that bulldozer. 
It could not be put into operation, be
cause there was slush and mud. How 
long? Sometimes we are reminded, 
and the Prime Minister will pardon 
me if I quote: 

"Quosque tandem abotere cati
lena patienter nostra q". 

How lon2 is this old excuse to be re
peated to this House? The Prime 
Minister knows Latin, and he knows 
what I mean. How often are these 
old excuses, out-dated, outmoded, 
sorely tired excuses to be repeated 
everytime some such thing comes? 

The river wer.l wro1�g, it was said. 
This morning the Minister said that 
the Jumna is going very fast to the 
left I do not quite understand whe
ther he was complaining that the ri\·cr 
is going left or whether he was com
plaining ihat it 1s going fast. Every
thing is going left in this country, I 
thought. That cannot possibly be his 
complaint. But perhaps he complain
ed that the river is going fast. 
Everything is going in this world with 
the speed of Sputnik, wit11 supersonic 
speed. Only our administiation in
sists moving with the speed of a 
bullock-cart. Nothing will change. 
Three yeats rolled by, and yet so 
much inconvenience has been caused, 
and the old excuses that the river is 
moving very fast are given. 

I need not refer to 
which everybody has 
There are three things 

those things 
referred to. 

that could 

have been easily done. Either the 
pumping station should have been 
moved northward or the nullah could 
have been moved downwards or as 
they say, a weir could have been 
built on the river bed so that the suc
tion would be proper, and this con
taminated water would not have come 
in He asks: "Should we supply that 
contaminated water". No, you can
not do that. We in this capital Gov
ernment are entitled to be suppl.ied. 
with pure wate1·. It is your duty.· In 
duty bound you are to give us that. 
You cannot pose us with this 
dilemma: "Either contaminated water 
or no water". That is what he said 
this morning. No such thing can be 
tolerated. You are bound to supply 
us clean water, good water and 
enough water. and you cannot escape 
from that duty, unless you want to 
relinquish it in which case you are 
free to do it. 

This morning, the Minister tried to 
take us into confidence ,and wanted to 
enlighten us. Well, I was rPminded 
of the story of the cloud in the 
Sanskrit proverb which said that it 
thundered but brought nothing; no 
water. He. promised to take us into 
confidence and so far as the informa
tion he gave us, by taking us into 
confidence, it was no better than what 
was given in this morning's papers, 
the only difference being th�·t the 
papers were more concise, more pre
cise ·and said the same> thing in shorter 
language than he put. 

I do not want to labour on the 
points because you are looking at me 
and I want to hear the reply. There 
is one thing I want to say very 
seriously. In all earnestness. I charge 
this Government with dereliction of 
its duty. It is a case of gross in
difference, of utter irresponsibility 
and serious failure to take ad,.,quate 
steps when they were called for and 
when they were warned of it. 
Formerly the Government oppo<:ite 
had failed, as somebody has pornt.ed 

ll 
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out, to give us housing, clothing, food; 
and now, they cannot give evr>n God 
given water which the Himalayas and 
the sky above pour on this conntry. 
Even the most elementary thing, they 
cannot give. 

I say in conclusion only this thing. 
We are pledged to give ,a very high 
standard of life to the people of this 
country. If they want to prove their 
earnestness and their ability to do 
this very difficult thing, let them con
vince the people by doing a very 
elementary thing by satisfying the 
most elementary need of man-the 
sup-ply of water to Delhi-without any 
repetition of the failure which we 
have seen now. 

With these words, I support the ad
journment motion. 

Shrimati Renu Chakravartty: A 
little while ago, we read h the 
papers that the Government have 
been able to bring back the receding 
liver near smasan or burning ghat to 
the pumping station and one 
of the Ministers actually went 
there, poured milk into the river and 
all that. I would like to know why 
such measures were not taken to keep 
the river near the mouth of the 
pumping station. It is quite obvious 
that if in one case it was successful, 
efforts could have been made to keep 
the river near the mouth of the pump
ing station. I would like to knc,w 
why such an effort was not made. 

Shri Jadhav (Malegaon): As a tem
porary measures cannot water be 
brought by t-ankers and by other 
means? 

Shri Karmarkar: Mr. Speaker, Sir, 
as I took the liberty of saying myself 
this morning, it is not a subject c.,f 
taking sides. It is a subject of import
,m�e to all sides of the House and to 
the whole population of Delhi. From 
that point of view, as I was closely 
listening to the contributions cf my 
various esteemed colleagues, I could 
gather three points ,and I asked my
self three questions. Firstly, was 
there any remissness in respect of the 

water failure today and yesterday? 
Was there anything which the autho
rities could do, which they had not 
done? Were there any precautions 
that should have been taken and 
which have not been taken? That 
was the first question. 

The second question was from the 
long-term point of view. Attention 
has been rightly drawn to the com
mittee's report. The committee which 
was appointed after the tragedy of 
jaundice in Delhi went into t.he 
matter very thoroughly. We esteem 
their thoroughness of work and we 
accepted their recommendations. :A,; 
I will have occasion to tell the House 
a little later, excepting two the other 
recommendations have been accepted. 
and are being put into practice. The· 
two recommendations concerning the· 
augmentation_ of the water-supply 
dependent upon other States like U.P., 
the Hindon water-supply, etc.. are
subjects of negotiation between the· 
Goverp.;ment of India-now, of eourse, 
the Corporation has come into being
and the States concerned, like Punjab· 
and U.P. 

Shri 'fyagi: For how long? 

Shri Karmarkar: Let the• hon. 
Members wait patiently; I shall tell. 
The third is in regard to the sugge,c;
tions rightly made. For instance, Dr. 
Sushila Nayar suggested, is it not 
practicable to have a permanent re
servoir? On this point, I would like 
to invite the attention of the House 
to one fact and that is, the contour of 
Delhi is peculiar. In Bombay, 'Ve 
can think of reservoirs where \v ater 
could be permanently stored. Here 
the main source of water has bcPn 
found to be the Jumna. In this flat 
part of the country, there is no ,J!h':'r 
way by which we can, say, bring the 
mountain water from Himalayas down 
by gravitation •and s.tore that wn :.er. 
That has not been found to be practi
cable. The best experts have go!le 
into the matter and they have ncf 

found that suggestion to be feasible. 
Whether we like it or not, we haT,e 



18 AUGUST 1968 Motions 1<r Adjourn- 15*8
ment

I517 Motions for Adjoum- 
m«nt

{Shri Karmarkar]
to depend substantially for our Delhi’s 
■water-supply on the Jumna river 
The House very well knows the diffi
culties of bringing that water and 
storing it With due respect, I do 
not think the suggestion is a practi
cable proposition, namely, to think m 
terms of creating a reservoir for 
jpumpmg out water from Jumna and 
storing it Attempts are being 1. ade
io  increase the present reservoir 
space In fact, we have small reser
voirs to serve the respective localities 
That is the peculiarity of the water- 
.supply position m Delhi lake power 
supply What i& created has to be 
.distributed The water that comes to 
us m New Delhi, for instance, is tl e 
water which was pumped from the 
Jumna some hours back, purified and 
distributed There is no other way 
There is the possibility of storing a 
small pei centage just- as what was done 
yesterday The water that was sup
plied from 5 to 7 was--water that was 
stored The water that is being given 
now from 5 to 7 this evening is from 
-what has been stored in the morning

Shrimati Renu Chakravartty: What 
is the storage capacity’

Shri Karmarkar: It is up to 10 hours 
jn some cases

An Hon Member Why not increase 
it?

Shri Karmarkar. That is, the diffi
culty in the situation of Delhi so far 
as the water supply is concerned

There is another fact which we tend 
to forget, and m fairness to those of 
our officers or bodies which are in 
charge of the water supply—in some 
cases they fail, sometimes on account 
of causes partially beyond their con
trol—we must say that m spite of all 
that has been stated— (unfortunately 
for us we had the jaundice epidemic 
and I will not go into the facts now)— 
after we had passed through that 
disaster, it must be said to the credit

of those who are in charge of water 
supply m Delhi—and hon Member* 
will testify to this fact—that last year 
although we had a lone range of epi
demics in different States, Cholera, 
small-pox and things like that, Delhi 
has been very peculiarly free from 
these epidemics, and the credit for this 
goes to those people who day in and 
day out look after the purity of the 
water supply in Delhi I can say here 
with confidence that so far as the 
purity of the normal water supply is 
concerned, it can compare with that of 
any other city’s water supply There 
is no doubt about it.

An Hon. Member: Nobody com
plained about that

Shri Karmarkar. I am coming to 
that half a second later on I want 
the House to be mdulgent I did not 
interrupt the hon Members when some 
of the members gave wrong facts

An Hon Member: Come to the
point

Mr. Speaker* Should we not allow 
the hon Minister to speak9

Shri Nagi Reddy (Anantapur) There 
was no complaint about last year The 
complaint is about this year

Shri Karmarkar- I am coming to 
that

Mr. Speaker. Hon Members should 
not go on interrupting

Shri Nagi Reddy: Let him come to 
the point

Mr. Speaker: This is very wrong 
He knows what to say

Shri Karmarkar: If the hon Mem
ber waits half a second longer, I am 
going to reply to his question The 
change in the course of the river is 
something which generally happens in 
September But it happened fhte year



u rn  |fotipw |tor Adjosm- 18 AUGUST UB8 Motion* ior Adiovm- 1530
tn&vt ment

Mr. Speaker: Let the hon. Minister 
continue.

• little too early on account of the 
extraordinary floods. Normally we did 
net expect it In August, but this year 
it done a bit early. It was not as if 
water was completely cut off yester
day; it was only the first floor tene
ments that were not getting water. We 
did not expect that the total water 
supply would fail. And let me tell 
you that the water did not fail com
pletely. because the precautions were 
taken. It was not as if the whole of 
yesterday water could not be supplied. 
But we deliberately did not supply 
water yesterday evening. Why? 
Because, there is a certain limit 
beyond which the chloride content 
should not go. After the test was 
over, there were two views about the 
matter by the medical wing of the 
Corporation. The question was: shall 
we wait for a little while? We can
not deny water for weeks or days 
together. But we sat down and 
thought. Is it good waiting till the 
chloride content of the water is five 
to a million? They went seven to a 
million. That was a safe limit. But 
when the chloride content of water up 
to 15 to a million, they paused: shall 
we deny the city of Delhi water for 
some time say half a day or shall we 
supply impure water? That was the 
question that was before us. Should 
we wait till we are satisfied about the 
chloride content? Hon. Members are 
free to attack us by saying that proper 
vigilance was not exercised. But 
really we took a serious view of the 
matter when the Corporation authori
ties told us yesterday: here is the 
inconvenience, here is the difficulty. _ 
Even today the problem was before us 
in the noon when I paid a visit per
sonally to the Wazirabad intake well. 
The problem that was posed before 
me was: are we to take a risk in the 
matter of water supply for the imme
diate requirements? It we wanted, 
we could have given water which was 
dirty. Was it worthwhile causing 
inconvenience to the city or was it 
worthwhile serving dirty water to the 
people? Even today also when I visit
ed the work, we had to face the prob
lem. (Interruptions).

123 L.S.D.—8

Shri Nath Pai: We do not want to 
interrupt. But he is not dealing with 
the points raised by members.

Shri Kamarkar: I will deal with 
the {joints one by one.

aronr: <ft# «p fan Ttff 
«rr 1

Mr. Speaker: If the hon. Members 
want to put questions, they must put 
them to the Chair. I cannot allow 
this kind of interruption. This is 
very wrong. Hon. Members should 
set an example to others. They have 
chosen them as representatives.

I have given opportunity to every 
section in the Opposition. The hon. 
Minister is replying to every point as 
he thinks best. What is the good of 
interrupting? Hon. Members will 
kindly write out what they want the 
hon. Minister to say and I shall ask 
him to repeat that. There is no mean
ing in interrupting like this. I have 
watched very carefully and have 
allowed every reasonable opportunity 
to the Opposition. They seem to 
control the Ministers here. It is im
proper. The Opposition has got a right 
to speak but not to control the Min
isters. Shall I convert the majority 
into a minority? That seems to be the 
kind of democracy that hon. Members 
want me to exercise in this House. I 
am not going to do so.

18 hra.

Shri Karmarkar: I was just on the 
question on which hon. Members were 
very particular. They charged the 
Government as also the Corporation 
with remissness. Let them listen to 
me patiently and then honestly tell 
me whether they are satisfied or not.

When I paid a visit this morning, 
I looked at the thing from a critical
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point of view. What was the situa
tion there? I am prepared to take 
as many hon. Members as are willing 
to come this evening or tomorrow 
morning and see as to how matters on 
the river bank are like. What did I 
find? I found, for instance, that the 
channel which flows into the intake 
well at Wazirabad was absolutely 
sluggish. It was not sufficient as the 
water current had gone ahead. 
Between this channel which is 20 feet 
or SO feet wide at places and the other 
bank of river is an expanse of 1000 
feet or 1200 feet, all wet and slush. 
It has been so for the last four days. 
Then I asked the offlcer-in-charge as 
to what was the condition on the 14th 
evening and on the 15th morning. He 
told me that the whole surface was 
water on the 14th. Then on the 15th 
a part of the river was visible. A 
part of land was visible which meant 
that water was going down. Every 
day, since the 15th, on the 16th, on 
the 17th water has gone down by 
about *9 to a foot in surface in extent 
of 100 to 200 feet. That is the situa
tion. In such slush conditions no 
dredger can work and all that was 
entirely necessary for them to do was 
to take a channel from the receding 
waters into the intake well. That was 
their whole difficulty. On the first 
day there were 500 men working, on 
the second day about a thousand men, 
yesterday there were 3000 labourers 
and today about 2,500 to 3,000 people 
are actually working. Hon. Members 
will appreciate the fact that when the 
river is almost wet, it is so very diffi
cult to take a channel across unless a 
part of it is dry—it need not be com
pletely dry but at least it should be 
solid to enable the workmen to dig a 
channel. What happened was that 
they had four dredgers or whatever 
they call it. I saw this morning that 
the Army put an Army dredger or 
bulldozer which got stuck and could 
not work till 2 p.m. this afternoon. 
When it once began to work it began 
to do about 900 people’s work.

I5af Motions for Adjourn
ment
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Shri Nagi Keddy: The point is.,

Mr. Speaker: I will have to ask ths
hon. Member to keep oat of the House 
until the hon. Minister flniahes his 
speech, if he goes on interrupting like
this.

Shri Nagi Reddy: But, Sir,, the 
point is___

Mr. Speaker: He has no' right to
interrupt like this.

Shri Karmarkar: Actually till 2 pjn. 
this afternoon the Army bulldozer 
could not work. When I saw it work
ing, it used to do a lot of work and 
in about two hours’ time the whole 
channel has been cleared up. I have 
it from my colleague, the hon. Deputy 
Minister of Defence that the whole 
work has been done in about three 
hours' time. One of the channels has 
been cleared. Now, there is no ques
tion. If the channel’s resources are 
augmented, by the evening we will 
have got 50% of the normal intake 
of the intake well and maybe, if all 
goes well, by tomorrow evening the 
normal water supply will be tackled.

Now, that is S3 far as the steps 
taken are concerned. I may tell the 
House that I myself went into the 
matter critically and I am fully satis
fied that all that was possible was 
done. In testimony thereof—of course, 
it is very regrettable because now the 
water is on from 5 to 7 but the hon. 
Members are absent from their resi
dence—I am prepared to take hon. 
Members this evening or tomorrow 
morning. I wish an impartial com
mittee of the House to tell us what 
better arrangements they could have 
made in the circumstances.

An Hon. Member: Appoint a com
mittee.

Shri Karmarkar: An expert com
mittee of people who know their 
job ......... This is about what has hap
pened.

I should also feel it my duty to tell 
the House of the permanent measures
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that were sought to be taken. I will 
cot take the time of the House too 
long. I have before me an analysis of 
the IS principal recommendations that 
were made by that Committee. If I 
may put it that way, apart from other 
organisational matters and things like 
that, there were what 1 might call 
three structural recommendations, 
some tilings to be done to the river. 
One was to have a wall along the 
right side of the bank, the whole idea 
being, in the near future, by the next 
year, whatever happens, howsoever 
erratic Jumna may behave next year, 
water supply may be ensured. I will not 
follow my hon. friend’s suggestion 
that ultimately milk should be poured 
into the Jumna. In these hard days 
for food and things like that, I would 
not pour any more milk into the 
Jumna to induce the Jumna to be kind 
to us. I should like to take scientific 
measures. The main problem before 
us during the last three years has 
been to train the current of Jumna in 
such manner that the Wazirabad 
intake well may have sufficient water.

Hon. Members will be surprised to 
learn, those of them that have been 
critical, that right till yesterday morn
ing, the average supply of pure water 
has been 162 million gallons per day. 
We have not failed in that; not even 
100 gallons less. It is only yesterday 
morning that they discovered that 
difficulty. They could have given 20 
million gallons of water. But, they 
thought about the matter. The sullage 
had increased. The chlorine content 
increased, as I stud, from 5 to 7 to 14 
per million. There was difference of 
opinion, one opinion holding, it does 
not matter, things may not happen, 
there will be a scare. The medical 
opinion was, does not matter if water 
fails for half a day, people will under
stand; rather than giving them poison 
or sullage water or water that might 
lead to unfortunate developments 
again, let us stop the water for half 
a day. Supposing, unhappily, even if 
we did not take corrective measures, 
I would have requested the people to

boil the water—we understand; but, 
everybody does not understand; for 
the man in the street, yesterday 
evening, they put it on the radio; I did 
not know that till this morning when 
water supply failed; I was told that 
it was put on the radio; but, the 
radio does not reach everybody— 
rather than take the risk of the com
mon man suffering for our well-meant 
failure of duty in the sense that we 
did not want to starve children, we 
stopped the water. It is a sad pity. 
I do not hold it good for one moment 
to deprive people of drinking waters 
But, then, that was the alternative 
before us. Yesterday, I must say, I 
congratulated the Corporation autho
rities who decided to give us rather 
inconvenience than impending illness 
yesterday. If unhappily even today, 
the situation had persisted, then, I 
should like to tell the House that the 
best way to use the water that would 
come this evening, tomorrow and for 
two or three days more, would be to 
boil it and drmk it. Because, ultimate
ly, there is no precaution, and no 
precaution will be sufficient for the 
purpose. Ultimately, I saw water 
flowing fast. No water was delivered 
till yesterday evening which could not 
be counted as perfectly pure from the 
point of view of chlorine content.

Shri C. K. Nair (Outer Delhi): May 
I know one point? When water is 
coming from above, is there any fear 
of the Najafgarh nulla coming and 
contaminating the water? There is no 
fear.

Shri Karmarkar: In ten or 15
minutes, I am coming to that. That 
is an important point which I cannot 
miss. So far as the immediate occur
rence of scarcity of water is concerned, 
I for one look at the problem objec
tively, not as a Member of the 
Treasury Bench. Of course, I am 
bound to look at it from that point of 
view. But. in such a question, one 
cannot look at it from the conventional 
point of view because failure in such
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A case would be absolute failure. 
Looking at it objectively, I do not find 
fault In fact, when the problem was 
put before me, shall we pump in 25 
million gallons of water in the even
ing, shall we pump 14 million gallons 
of pure water or 25 million gallons of 
pure and impure water, I said, I must 
consult opinion. I must be sure whe
ther it would be wiser to give a 
limited supply of water or give more 
water which is capable of producing 
disease. Under the circumstances, I 
would respectfully put it to the House 
and I am quite sure that on this point, 
whether it is Shri A. K. Gopalan or 
Shri Goray or any one except Shri 
Nath Pai who went on conventional 
lines, they will agree. I was very 
much impressed by what I might call, 
with all respect, the sincerity of what 
they said, because ultimately, the 
cause is as dear to us as it is to them. 
They have right to have a grievance 
though they were a little misinformed. 
That is another matter. I was very 
courteous to them when I said that 
they were little misinformed. That is 
another matter. I said I entirely 
agree in their grievance and from that 
point of view, if they could take my 
objective word for it, there is absolute
ly no remissness so far as the occur
rence of the past 4 or 5 days is con
cerned. In fact, I should say, for the 
inconvenience caused, we shall ask the 
people to pardon us. Nobody could 
be more miserable than any one on 
this side or on the other side that 
people should go without water, that 
students should go without water. 
There could be nothing more miserable, 
but under the circumstances, we had 
no other option. Of course, if the 
same thing had repeated, we would 
have gone and gegged round the 
streets to drink the water, but drink 
It after all precaution. But I must tell 
the House that they served us very 
well in giving whatever water they 
have given. They have given the best 
till yesterday evening, and that is the 
best they could have done.

Shrlmsti Sncbeta KrtjaUal: Why
were not people warned?

Shri Karmarkar: I shall deal with, 
that small point.

As soon as they found yesterday 
that the chloride content had begun 
to go up to 14 and 16, they took the 
earliest measures to warn people. They 
put it out on the radio, they put it up 
everywhere in the streets of Old Delhi. 
I do not know what happened in New 
Delhi I have it hefore me that by 
tom-tom. and other measures they did 
it, but in such matters, let me honestly 
confess that such messages of caution 
will not reach every home. There is. 
always an imperfection in this matter. 
One cannot go to every home and tell 
every one. 1 have known of educated 
people who have been warned, who 
still say: “Nothing has- happened to 
me till now. What will happen to me 
in the future?” Our people are pheno
menally careless even when warned, 
but I will not say every step was taken 
to have every man warned. That is 
about all.

Coming to the permanent scheme of 
things, I do not think I need take a 
long time o f the House on this occa
sion, there will be many opportunities, 
but in fairness to the committee’s 
recommendations and how we have 
implemented them, I should like to 
tell the House that of the 13 principal 
recommendations, on 11 we have 
taken action. I will mention a few.

For instance: the engineering autho
rities should not be obsessed solely 
with the question of the quantity 
of water, but should pay equal atten
tion to its quality. And they reconv- 
mended that a special laboratory 
should be set up. I had occasion to 
go to the laboratory. They do thorough 
testing now, and no water that comes 
from the Delhi water supply is in. any 
manner impure in its quality,.
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Then they say there should be 
reorientation and all that.

SHtasatt Beau Chakmvartty: May
we hear the eleven points?

Shri Karmarkar: The powers of the 
engineering secretary of the Joint 
Water and Sewage Board should be 
adequately increased. They have 
been increased.

One central unitary authority should 
be constituted to look after all civic 
matters. Now there is a very respon
sible corporation. I must say from 
what I have seen of their work, that 
they are doing full justice to the task 
that is entrusted to them.

The Water and Sewage Board was 
itormerly what you call an autonomous 
body. Sometimes an autonomous body 
can be responsible to nobody, but then 
here it is responsible, the arrange
ments are responsible, to the corpora
tion, and the corporation stands good 
towards its citizens.

Then they have mentioned about the 
advice that may be received from the 
Director of the Khadakvasla Research 
Station in regarding to the training of 
-the river. There are two points about 
the training. One is lining it with a 
stone wall. That was finished last 
year. The other was a stone weir. I 
am sorry, unless one goes and sees 
the spot, one cannot visualise it. When 
you put down the weir along the 
•whole river, then that water goes in 
on one side, and when from the weir 
through the sluice gate water is allow
ed, it will induce the carriage from 
the left side to the right side. I do 
not mind men or rivers going left. 
Here is a river going left as some 
persons also do. That is another matter. 
Here we want to train the current of 
the river from the left side to the 
Tight side to the intake well.

About this weir, any >one can see 
that the work is partiMy complete. 
By the end o f summer 1059 it will be 
•definitely complete. J3y next year I

do hope that we shall be able to ans
wer this precise question, viz., whether 
the water has been trained or not, 
because we have taken the advice of 
the Khadakvasla station, which is one 
of the best, if I may say so without 
offending any one, in the world so far 
as advice on water course and things 
like that are concerned, and we have 
precisely followed their advice; and I 
am quite sure when this weir is com
pleted by the summer of 1959 there 
will be no question of the river going 
wrong.

Then about the permanent arrange
ments, I may say that out of 22 lakhs 
of population, about four lakhs go 
without good filtered water, and about
18 lakhs are being served. As I said 
a moment ago, the per cap 12 con
sumption in Delhi—I speak subject to 
correction, and I wish some one points 
out if am wrong—so far as my infor
mation goes is the highest in the coun
try, 35 gallons per day. Neither Bom
bay nor Calcutta nor Madras has a 
per capita consumption of 35 gallons 
per day. /■

Shri Nanahir Bharocha: Does that 
include industrial supply also, or 
domestic consumption?

Shri Karmarkar: Pure drinking
water. We are just now on drinking 
water. About industrial water sup
ply, we shall come to it.

Shri Naoshir Bharocha: Does this 
35 gallons per day include industrial 
supply also or only domestic supply?

Shri Karmarkar: I am not sure
about industrial supply; perhaps, it 
may be more, but I am not sure of it.

Shri Naushlr Bharocha: Then, the 
per capita consumption in Bombay 
will be more.

Shri Karmarkar: When I am on 
the right point, my hon. friend need 
not divert me to something else.

I was speaking of the domestic 
water supply. About industrial sup
ply, I am not having the information 
before me, 62 million gallons of water
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divided by 18 lakhs comes roughly to 
about 35 gallons. That is straight 
arithmetic. (Interruptions). Let me 
complete my point; and this is not a 
point on which I should like to linger, 
became it is not exactly pertinent 
now.

1539 Mottww for Adjottm-
ment

The point is that we want to aug
ment this water supply to 90 million 
gallons, because as I said, we have still 
left out four lakhs of people. There 
is one small difficulty here which per
haps we do not appreciate as we go 
along. The actual annual addition to 
Delhi’s population has been during the 
last five or six years on an average 
60,000; last year, it has been 80,000, 
and this is owing to reasons which I 
need not detail here. Anyone comes 
and settles anywhere and then asks 
for pure water supply. This is the 
trouble. Labour comes in—we have 
our sympathies with them—and they 
settle down anywhere, and they do 
not ask the corporation’s permission to 
settle; they build as they like; they 
build some thatched huts, then they 
build a kutcha house and then a pucca 
house and this procession of evolution 
is going on, as the hon. Members are 
aware. It has been, let me confess, 
beyond our power to exactly regulate 
things as we would in a settled city. 
And things are yet unsettled in Delhi. 
We are trying our best, with the 
Planning Officer, the D.P.O. and the 
rest. As I said, the problem at pre
sent is with regard to the four or five 
lakhs of population. At the present 
moment, I may say, that according to 
the latest census, we have got about 
23 lakhs of population. Out of them, 
four or five lakhs of population are 
served with unflltered water. Now, in 
order to have an adequate water sup* 
ply, we are taking measures to have 
all this water supply as adequate as 
possible. Therefore, certain steps are 
being taken. As I was saying, I have 
answered many questions in this 
House last year and a little earlier 
this year also, as to what measures are 
being taken. But the measures will

be complete only by the end of 1959; 
and by that time, we do hope that 
the actual water supply of Delhi will 
be 90 million gallons as has been sug
gested. But that is not all. We are 
planning for a Delhi which may have 
an increased population of S million. 
But, for that, as my esteemed friend 
Dr. Sushila Nayar has suggested, 
something else has to be done. She 
mentioned to me about having a fixed 
reservoir or store-house at the foot of 
the Himalayas or somewhere near the 
mountains. But that is a long long 
way to this place. And because it is 
a long way to the place where we 
could have a stored water supply at 
the foot of the hills, we cannot help it.

The only best conclusion that our 
experts have come to is what is known 
as the Hindon river scheme. An expert 
committee has been established for 
this purpose, consisting of experts; it 
is headed by the Chief Engineer, 
CPWD. ;  the Director, Central Water 
and Power Commission, the Chief 
Engineer (Water), Delhi Municipal 
Corporation, the Chief Engineer (Irri
gation) , U.P., and the Chief Engineer 
(Irrigation), Punjab are its members. 
This committee has been doing a lot 
of work. There are so many difficul
ties where the States are concerned. 
Still, it is getting along, and as I 
understand it, they have come to some 
type of understanding; there was 
understanding on some points, and 
there was difference on others, but 
the work is actively going on. When 
that scheme goes into operation, we 
hope to have increased water supply. 
That is for the future not for but for 
five years later, when we shall have 
120 million gallons of water.

My hon. friend Shrimati Sucheta 
Kripalani who was a little wrong with 
regard to facts said that we were not 
planning to have 150 million gallon* 
of water. I do not think that in the 
immediate future . . .

Shrimati Sockets Kripalani: 1
would refer the Minister to the report
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of the Jaundice Enquiry Committee 
which has given us those figures. I 
am only quoting the figures supplied 
by the Government

ghri Karmarkar: That is all right 
But three years have passed after the 
Jaundice Enquiry Committee’s report 
We are planning for augmenting the 
water supply to suffice for a popula
tion of S million people That is when 
the scheme materialises It is not as 
if that if immediately this does not 
happen, tomorrow the water supply 
will fail The immediate step which 
is necessary is to augment the water 
supply from 60 million to 90 million 
We are taking that, and by the end of 
1959, we hope to be in a position to 
tell the House that this has been 
achieved That is the position so far 
as the long range is concerned

1331 Motions for Adjourn
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Now, there have been suggestions 
round about the House, and I have 
tried to digest what was said, but I 
must say this regretfully It has been 
asked, *Why not tube-wells’ ’ It is a 
good suggestion to make, 'If the river 
water fails, why not tube-wells7’

An Hon Member: Yes, why not?

Shri Karmarkar: Of course, one 
ignorance does not make anything by 
adding to another The whole diffi
culty is like this We have found 
tube-wells, and let me tell the House 
very frankly that we are faced with 
the problem of many colonies going 
without water Take, for instance, the 
colony just on the Mehrauli Road I 
forget the name of that particular 
colony, but there was that colony At 
many places the tube-wells do not give 
good water many a tune Unless the 
tube-well goes deep enough, it is no 
good tube-well If we go deep 
enough, it is not always that the water 
is full Our misfortune in Delhi has 
been that we have not a sufficient num
ber of places where tube-wells have 
been givipg a good supply of water.

Of course, it is reasonable to say 
that it is not wise in future emergen
cies to shut out the wells that exist 
This afternoon, when I was driving 
back from that place, I saw people 
clustering round some wells This is 
a suggestion for the Corporation to 
consider whether good drinking water 
or fairly good drinking water could 
not be taken from wells, the wells 
kept clean and all that I would pass 
on the suggestion to them Doubtless, 
it will be noted for working on when 
there is an emergency

For instance, you know, Sir, that 
one of the wells m your compound 
had to be filled in In fact, if I may 
say so with your permission, we were 
told that the Speaker was rather un
willing to have it closed I said. 
‘Close the well, but do not offend the 
Speaker’ There it is We would 
not like our Speaker to be anywhere 
near water which would not be con
sidered as perfect water So that is 
the situation

Mr. Speaker: I may inform the 
hon Minister that I did not allow the 
closure Today all the persons round 
about are getting water from that
well

Shri Karmarkar: I will not say
anything further on that point

So that is the whole situation 
Everywhere m Delhi it is not always 
that good water can be found But the 
suggestion should be worked out In 
my opinion, different sites should be 
taken up and more wells attempted, 
and if there is drinking water avail
able, it should be kept guarded and 
put to good use, as in some localities 
it is being put to good use It has to 
be preserved with care for use in 
emergencies, but I do hope that no 
emergency will arise hereafter in 
Delhi so as to go in for tube-wells, 
because ultimately with the amount
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[Shri Karmarkar] 
of care that we are taking and the 
amount of vigilance our friends in 
the Opposition are exercising, I do 
hope that no misfortune about water 
will arise m Delhi

That is all I have to say As I 
said at the commencement, I should 
like to say that there has been no 
problem about which we are more 
anxious about a solution than this 
problem of water supply because even 
if we succeed m everything else in 
Delhi and fail in reference to water. 
We will consider it as a failure also 
with regard to the others It will 
be my duty under the careful guid
ance of this House to look after this 
Of course, the Corporation is there 
now, a very responsible body For
merly, one could say that the Ministry 
or department could not look to it 
But now there is a Corporation work
ing in a very efficient manner and we 
have every hope that with all the care 
we are bestowing on the solution of 
this problem, this problem will not 
arise in future

I would beg of this House to con
sider one aspect Ultimately what
ever is said m this House is bound to 
have an importance outside If there 
is a word said in this House which is 
likely to increase the scare, where 
scare is not good, then with all the 
best intentions and without any dis
respect to anyone, I do feel that we do 
a damage to the social cause in which 
all of us, we, the Opposition and 
everybody, are equally interested

Therefore, it was that I craved the 
indulgence of this House to place all 
the facts before it I am hoping that 
in view of the full explanation given, 
there will be no need to put the 
motion to vote In fact, it might be 
good to have a periodical discussion 
in the House Itself, once in three 
months, because in a democratic Con
stitution, parliamentary discussion has 
a great importance For instance, 
this discussion will not only give’ 
courage to those who are already 
engaged in this task, but will spur 
them on to further effort, because

153.3 Motion* for Adjourn
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they know that Parliament is vary 
particular about it Therefore, the 
utility of such discussions it very 
great But in view of the facta plac
ed by me before the House, would it 
be too much for me to expect o f  our 
good friends who have moved the 
adjournment motion with all the 
good intention to say ‘Here is a dis
cussion Well, we shall be vigilant 
hereafter There is no need for an 
adjournment motion’.?

Several Hon. Members rose—

Shri Anthony Filial (Madras 
North) One point has not been ans
wered Why is it that a 24-hour alert 
was not given to the population of the 
city that the danger was coming?

An Hon. Member: It has been ans
wered

Shri Nath Pal: It has not been
answered

Shri Goray: I have listened very 
carefully to the speech made by the 
hon Minister At the end he said that 
the adjournment motion should be 
withdrawn I would like to say that 
after listening to him I am all the 
more convinced why this adjournment 
motion should be pressed

I thought that after listening to this 
debate and knowing the seriousness 
with which the hon Members of this 
House belonging to all parties were 
thinking about this matter, how their 
minds are exercised over it, the 
Health Minister would give a more 
cogent reply All that he did was to 
bury the question that we raised 
under a heap of irrelevant facts. He 
said that these facts were not known 
But these facts were not at all rele
vant

The issue was why such a contin
gency arose when a similar contin
gency had arisen two yean back. He 
said that the bull-doxer could sot
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work on ground which was slushy. 
Die same thing occurred two years 
back when there was contamination 
of water. Be says that the Jamuna 
had gone to the left side. The same 
thing has been happening year after 
year. Shri Radha Raman told us that 
this is not at all a new phenomenon. 
It has been happening for years toge
ther. There is no answer.

Then I pointed out that the expert 
committee had recommended three 
things. That you should complete the 
Najafgarh Nalla project so thoroughly 
that the water flowing through that 
would not be in a position to conta
minate Jamuna water. That particu
lar work has not been completed.

There was another thing—let us 
have a weir That has not been com
pleted.

There was a third thing; that alter
native source from Hinden should be 
taken up. That has not been done. It 
has not even started.

These were the real issues to which 
he had no answer at all. He tried to 
give us how many gallons of water 
we were consuming; the rate at which 
the Delhi population is increasing 
(Interruption). Were these figures 
really necessary? It was taken for 
granted that Delhi is a growing city. 
You want people to come here. If 
you want that there should be indus
tries, if you want that there should be 
rich people coming in and settling 
here, it is bound to happen that this 
city will attract more and more people 
who want employment So, all that 
is granted. What is not granted is 
that when you know those facts you 
cannot go to sleep and you cannot 
come here in the House and say that 
we have been trying. What have you 
been trying? Two years is sufficient 
time lor anybody who is wide awake,

who is vigilant, who wants really to 
do things to complete all this.

We moved an adjournment motion 
because we wanted to know why is 
it that within 2 years after the report 
you have not been able to complete 
this work which was recommended 
by the committee. To that I have 
received no answer; only vague pro
mises, a lot of flowery eloquence It 
is really hard to imagine a worse 
meaningless verbiage, absolutely 
meaningless, which is not relevant to 
the issues that were raised on the 
floor of this House. Therefore, I want 
this adjournment motion should be 
voted upon.

In the last analysis, Sir, it is a ques
tion of priority. I would not like to 
offend the Prime Minister. But I 
would ask, Sir, that when we are 
spending crores of rupees on a hotel 
like the Ashoka Hotel, it is a question 
whether you give to the city of Delhi 
a supply of clean water or whether 
you would give them this hotel. For 
me the priority is that we must sup
ply the city with clean water. That 
is the first thing. Then, we should 
give schools to children and Ashoka 
Hotel the last, if at all. That is my 
order of priority.

But here we find that we build the 
Ashoka Hotel worth Rs. S crores. And, 
my friend, Shri Radha Raman gets up 
and says: where is the money? I 
would like to advise Shri Radha 
Raman to catch hold of Shri Morarji 
Desai before he goes to America and 
ask him for money. We are ready in 
this House to give him sufficient 
money if it is to bring us clean water 
and a perennial supply of water. We 
are ready. We have been spending 
crores on schemes which are not at all 
immediately profitable. Therefore, I 
say that in this House, this question 
ought to be discussed on a level which 
does not admit of any party affilia
tions at all. It is a question which
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[Shri Garay] 
affects all of us; it is a question which 
affects the life and death of millions 
of people. Therefore, I commend my 
adjournment motion for the accept
ance of the House.

Shri A. K. Gopalan: May I have 
two minutes, Sir?

Mr. Speaker: No, no. Act 6.30 I 
must put the question to the vote of 
the House. The question is:

“That the House do now adjourn." 
18.30 hrs.

The Lok Sabha divided.
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Shri D. V. Kao (Nalfonda): Sir, 

the mechanism is not working pro
perly. I vote for the ‘Ayes’.

Shri D. C. Sharaa (Gurdaspur): I 
voted for the 'Noes’ but it is not 
working properly.

Shri Neswi (Dharwar South): The 
mechanism here is also not working 
properly. I vote for the “Noes’.

Mr. Speaker:
into account.

I have taken these

The result of the division is aa 
follows:

Ayes—46; Noes— 181.

[Division No. 2
Baneriee, Shn S.M. 
Bharucha, Shri Ntinhir 
Bra) Raj Singh, Shri 
Chakravartty, Shnmati Renu 
Digs, Shn
Dwivedy, Shn Surcndranath 
Gaikwad, Shn B. K.
Ghoaal, Shn 
Gopalan, Shn A. K.
Iyer, Shn Eatwara 
Jadhav, Shn 
Jaipal Smgh, Shn 
Kama) Suigh, Shn 
Kat, Shn Prabhat 
Kami Singhji, Sbri 
JChadilkar, Shn

Abdur Raahid, Bakhti 
Achal Smgfa, Seth 
Achar, Shn 
Alva, Shri Joachim 
Ambalam, Shn Subbiah 
Aufanappa, Shri 
Arumugham, Shri R S. 
Arumugham, Shn S R. 
Aabaona, Shn 
Bahadur Singh, Shn 
BaUiwal, Shn 
Banerji, Shn P. B.
Barman, Shri 
Baxppa, Shri 
Baiumatari, Sbri 
Bhagat, Shri B. R.
Bhagavati, Shri 
Xhakt Danhan, Shri 
Bbargava, Pandit Thakur Dat 
Bhattacharyya, Shri C. K. 
Biibal Singh, Shri 
Bocooah, Sbri P. C.

AYES

Kodiyan, Shn 
Kumbhar, Shri 
Kunhan, Shn 
Maihi, Shn R. C.
Matin, Qazi 
Mehta, Shn Atoka 
Menon, Dr K B.
Menoo, Shn Narayanankutty 
More, Shn 
Mullick, Shn B ,C.
Noir, Shri Vaiudevan 
Nath Pai, Shn 
Panigrahi, Shn 
Parulekar, Shn 
Parvathi Knshnan, Shnmati

NOES
Bote, Shri
Brahm Perkaih, Ch.
Brajeihwar Praaad, Shri
Chandra Shanker, Shri
Chaturvedi, Shn
Chum Lai, Shn
D u, Shn Shice Narayan
Dauppj, Shn
Deaai, Shri Mararji
Dlndod, Shri
Dube, Shn Mulchand
Gaekwad, Shri Fatctisfh rao
Ganapathy, Shri
Gandhi, Shn M. M.
Ghare, Shri A. V.
Ghoah, Shn M. K.
Ghoah, Shri N. R.
Govmd Dai, Seth 
Haiamavia, Shri 
Htrvani, Shri An tar 
Haoada, Shri Subodh 
HazarUa, Shn J. N.

18.S6hr&.
Patel, Shn Rajcrhwar 
Patil, Shri Balasaheb 
Patil, Shri Nana 
Piilai, Shri Anthony 
Rai, Shn Khuahwaqt 
Rom am, Jvhri 
Rao, Shn D V.
Reddy, Shn Nigi 
Salunke, Shn Balasaheb 
Singh, Shn L Achaw 
Sonule, Shri H. N. 
Supakar, Shn 
Tangamam, Shn 
Vaipayee, Shn 
Verma, Shn Ramn

Heda, Shn
Hukam Singh, Sardar 
Jagiivan Ram, Shn 
Jain, Shn A P.
Jain, Shn M C.
Jangde, Shri 
Jhutan Smha, Shri 
Jmachaodran, Shri 
Jogendra Sen, Shri 
Jofendra Singh, Sardar 
Joahi, Shri A. C.
Kalika Singh, Shri 
Karmarkar, Sbri 
K<Xota, Shri LiUdhw 
Kcdaria, Shn C. M. 
Knhava, Shri 
Khan, Shri Sadath All 
Khan, Shri Shahnawu 
KottukapaHy, Sbri 
Kriahsa Chandra, Shri 
Kriihnappa, Shri M. V. 
LacteMB Sinfh, Bhri
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Ma&b Ahmed, Shrimati Oza, Shri Shah, Shrimati Jayaben
Maiti, Shri N. B. Padalu, Shri K. V. Shankaraiya, Shri
Matithia, Sardar PtUniyandy, Shn Sharma, Shri D. C.
Malaviya, Pandit Govind Pande, Shri C. D. Siddananiappa, Shri
Mataviy*. Shri K. D. Pandey, Shn K. N. Siddiah, Shri
Malviya, Shri Motilal Panna Lai, Shri Singh, Shn D, N.
Manaen, Shri Patel, Shri N. N. Singh, Shn D P.
Maniyangadan, Shri Patel, Sushrt Maniben Singh, Shn T. N.
Matbur. Shri M. D. Pattabhi Raman, Shri Smha, Gajendra Praaad
Mehta, Shri B. G. Radha Ram̂n, Shri Smha, Shn Satya N*f*yan
Mehta, Shri J. R. Raghuramaiah, Shn Snatak, Shn Nardeo
Mehta, Shrimati Krithna Rahman. Shri M H. Sonawane, Shri
Mishra, Shri Bibhuti Raj Bahadur, Shn Subbarayan, Dr. P.
Miihra, Shri S. N. Ram Saran, Shn Subramanyam, Shn T.
Mithra, Shri B. D. Ramaknshnan, Shri P. R. Sumat Praaad, Shn
Mura, Shrt R D. Ratnaswami, Shri S. V. Swaran Singh, Sardar
Mura. Shri R. R. Ramaswamy, Shn K. S. Tahir, Shri Mohammed
Mohammad Akbar, Shaikh Ramcshwar Rao> Shn Tanq, Shn A. M.
Mohiuddin, Shri Ranbir Singh, Ch. Thirumalu Rao, Shn
Morarka, Shri Ranga, Shn Thomas, Shn A M*
Mumiamy, Shri N R, Rangarao, Shri Tiwary, Pandit D N.
Murthy, Shri B. S Reddy, Shn K C. Tyagi, Shn
Murti, Shn M. S. Reddy, Shn Narapa Upadhyay, Pandit Muniahwtr Dutfr
Nadar, Shn Thanuhngsm Reddy, Shn R L. Upadhyaya, Shn Shiva Datt
Nair, Shn C. K. Reddy, Shri Rami Varma, Shn B. B.
Naldurgker, Shn Roy, Shn Biehwanath Varma, Shn M L.
Naliakoya, Shn Rungsung Suita, Shn Vcnkatasubbaiah, Shri
Naraumhan, Shn Sahu, Shn Rameahwar Vyas, Shn Radhelal
Narayanaaamy. Shn R. Sai&al, Sard or A. S. Wadiwa> Shn
Nayar, Dr. Sushila Samanta, Shn S. C Waanik, Shri Balkrifhn
Nehru, Shrimati Uma Satyanarayana, Shn Wodeyar, Shn
Neawi, Shn Sen, Shn P. G.

The motion was negatived.
Mr. Speaker: The other adjourn- respect of working journalists and

ment motions are all barred. for matters connected therewith
be taken into consideration.”

18.35 hrs.

WORKING JOURNALISTS (FIXA
TION OF RATES OF WAGES) BILL

The Deputy Minister of Labour 
(Shri Abld All): Sir, I beg to movet:

“That the Bill to provide for 
the fixation of rates of wages in *

Mr. Speaker: The hon. Minister may' 
continue tomorrow.

18.36 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, the 
19th August, 1958.

tMoved with the recommendation of the President.




